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■b)

a)

•b)
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Is tho ar.piic.-.ti .-jn ,in the . . 

presuribe'J ,'3 1 ',p, 7

• Is th'.: -p|j] i':c3i;i cn in paper ,; 

book fov.'rn ?

i-au3 3 ik  crmpl-^te sets of the, 

•applioocior. been fiied  ?

I? th-i r.p[:cai'ii cime ?

If  not,, b> hou. many uays it  ' ■ 

is  beyonf,! tiiuB?

c) Has jij• '■'i .̂Lenl :;a3 0 . for not
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particulars bo bo Examinsd Endoraement as to result, of examination

T l , ' At 8 th's application/duplicate
■ copy/sparc copies signed .? '  ̂ ^

1 2 , Arc oxtra copips ’of the appliGatiooi * * ^  -

'with- P. n (no XU res .f'ilod-? •
V T )

a) Identical with the Original ?

b) Oofoctiue ?

c) Wanting in Anncxures '

Nos. _____^paQosNc3 ?

1 3 , Have the filu  size  onuelopes . / V O ,

bearing full addresses of the 

respondents been filed ? . , ' ' ' , -

1 4 , " Are the given address the 

registered address ?.

^ 1 5 .  Do the names of the 'parties

stated in  the copies tally li/ith' 

those indicated i n ’ the appli- 

, . cation ? ,

1 6 , Are the translations certified 

to be turo or .supported by an 

Aff'idauit affirming th§t they 

are t:;ue. ?

1 8 , , Have the particulars, for incerim

order prayed, fo r .indicated with 

A . reasons ?

1 9 , • Whether all the remedies have

been exhausted,

dinesh/ ' ,

17.- Are'the facts,, of - the case

. mentioned in  item n o .‘ 6 of the ., 

application ? ■ '  ̂ , . ■ ' i

a) Concis (3 ? J ' ^ )

. b) Under distinct he'ads' ? ' .

c) Numbered consectivaly IS

d) typed in  double space on one

' side of the.paper 7 ,• .
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ZJ\L Ti-IL. CEPiTTtAL ^\DMIK»t3TRATlVE TRIBUNAL^ 

■ 'CIRCUIT.BENCH,LUCKNOW,'

jCĵ DER̂  ̂SH^X

O.A. m , 213/89
R£Glsr-,^riGN No. ■■ T of, 198 . ■

AP.Pi:LLA".iT

DEFENL'AlMT

 ̂R.N, Singh & ors

,, VERSUS ■ ■

Union of India & ors

-rial 

nuinb.-;:'" 
of 'crJr.'.-' 

and da O'"

A  (
22/8/89

. .

. PriQf Order, M G n ticn in g  Reference 

i f  necG.ssary

Hon* Mr, D«K. Agrawal^ J«M«

Heard Shri h,P* Shukla, counsel for the applicc

Let the n6tice ,of this application '
on interim prayer ' given ^
to- tho-eounsol for the applicant to|_serv^ 
ad: on respondents today and put up this 
case on 23/8/89 for orders.

J.M,

(sns)

How complied 

w ith  an d date  

of compliance

nt.

Hon* Mr. D>K. Aqrawal, J.M«

23/8/89 Present* Shri L,P* Shukla, counsel for*the
applicant.
Shri Anil Srivastav^a counsel for the 
respondents,

A short reply has been filed on behalf of the

respondents. Heard. Perused the documents. ;

It is not possible to order that a supplonentaiy

test be held at this stage as prayed for.

However, another case vide OA. No, 204/89(14)

is alreaay fixed,for 5 .9 ,89 , the facts of both

tiie cases are' almost similar. Therefore, put uj

this case on 5 .9 .89  for hearing on the prayer

for interim relief. Meanwhile, the respondents

shall not-declare the result. They may howevei, ^  ® ^

.proceed with the process of selection or  ̂ ^  ’*̂ 1̂

prepare the list etc.

T i n s T

R

j .m ;

^  C u d
u>

U/
- — ~ — If)
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O.A. NO 213/89(L‘) ^

Hon* Mr« D»K. Aqrawalt J»M>

30/10/89 Shri L .P , Sh-a>:la coiansel for the afjplicant and 

Shrl Anil Srivastava counsel for the respondents 

are present.' Counsel for the  ̂respondents re'quests 

that the case be''listed on 6-11-89, .Sounsel for 

the applicant has■ no objection. The cause list is 

very heavy .on that date. Therefore, list this case
, N

at the bottcfn of the hearing cases on 6-11-89.

Let the rejoinder affidavit be filed before that date.

n '

4v (sns). -K

kA-aJŴ  V

Hon* Mr. D»K, Agrawal< J*M< 

Hon* Mr. K. Obayya, A.M,

6/11/89 Shri L.P . Shukla counsel for the■applicant and

Shri AvV., grivastava counsel f^r the, respondents ■ 

are present. Couisel for the applicant desi^6s 

2 week3 time to file rejoinder. Allowed. L-ist this.

case on 19-12-89 for hearing. I

,Vm . j .m :

(sns)

flcNN- ^  tL- fV

■ K '

n . .

V ^ C  , '
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CSNT.R/i iimiNIS'riUTIVE TRIBUNiiL 

LUCKNOV  ̂ BENCH 

LUCKNOW

f

O .A . No. 113 of 1989

R,.N. Singh and others Applicants.

versus

Union of India & others ■ciespondents,

Hon. Mr. Justice U .C . Srivastava/ V .C . ' ;
Hon. Mr. K. Qbayva, «̂ idm. Member.

(Hon. Mr. Justice U .C . Srivastava, V .G .) ,

Peeling aggrieved with the advertisement v;hich has
by vjhich

been issued in pursuance of the amended rules//the ' 

applicants stand' de'barred from the post in question, 

the applicant has approached the Tribunal pi’aying that 

the advertis^ament dated 23 .2 .1989 for the post of 

Chief Research ^Assistant/Chief Inspector(Met.)! on the 

basis of prescribed Qualification under the Rules No. 

23/1987 dated 30 .11 .1987  by v?hich a degree in M .S .c , 

B ,SC'.(Hons.) or B .Sc . in Physics, Physical, Inorganic 

Chemistry alongvjitn required eicperinence has been 

excluded and only a dtgree in B. Met has been 

prescribed in contrcvention of 1977 Rules Order No. 9 

of 1977 end has also prayed to declare that the Science

degree is a requisite qualification alongwith and

Engineering or Technological degree for eligibility  

to the post of Ch.ief Research -^iSsistant/Chief Inspector 

(Met.) and to allovj the applicants to appeariin .the

V
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selection test for the 5 posts of Chief Research 

-L̂ ssist ant/Chief Inspector (Met.) on the basis of 

their qualification an& experience in accordance 

Vv’ith the 1977 Rules Order 9 of 1977,

2e There is no denial of the fact that the applicants 

were fully qualified to be selected for the post’ o 

but after amended rules, the applicants hey e been

debarred from participating in the same. The 

respondents ha' f̂e taken t|^e plea and have contended 

that th<-} respondents were within the rules and 

under thg rules certain qualification has been 

been prescribed,changing the earlier rules and the 

appliccsnts were qualified.i'he learned: counsel for 

the applicant contended that all the vacancies 

in respect of che advfrtisement issued before the 

amendment of rules is illegal and inoperative.

Earlier rules 'mve been amended, in the c^se of

K. Ja&deesan vs.Union of India. & othersC 1990 

S .C . 1072) where the rules regarding the particular 

post i^eie amended and it  was prescribed that for 

proraotion to the post of Director(M .E ,) a degree in

Engineering was a requisite qualification, it cannot
I

besaid that it  vjould amount to amendment with 

retrospective effect as far as 'til'e delinquent employee 

not possessing a degree in Engineering was e l i ^ l e  

for prom.otion under original rules, was concerned. 

Precisely the same position arises here and it
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Cannot be said tobe invalid and inoperative. The 

learned counsel forthe applicant contended that

the rules were before and the vacancies occured 

-'■-'feame'ri" - According to the respondents the 

vacancies came into existence subsequently. I f  the

vacancies came subsequently, selection was tobe

made in accordcince v^ith -those rules and i f  any

. have
vacancy is fputsd to/Ee.qei-®ed,earlier and the persons 

who were eligible under the rules, will be 

appointed. In case the applicant is found eligible 

the respondents will make fresh selection of the

peEsons. But for the above observations, the

application is otherwise dismissed. Noorder as to

Shakeel/-

•r -

Lucknowj Dated: 19 .11 .92.

V.C
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IH THIi; ®HTRAL AI^IIISTRATIYB TBIBUNAL 

LUCKNOW B.®GH, LUCKNOW

}

R.K. Singh & others \ . . . ........ Applicants

Versus

Union of India & others • . Respondents

Form -I

Application under Section 19 of 
the Administratiye Tribunals Act, 19^5*

Date of Filing

:x
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IM THE CENTRAL AmiNISTRATIVE TBIBUKAL 

LUCKNOW BENCH, LUCKNOW

0,A. Wo. 2 / 3  of 19S9 (L)

R.N» Singh & others Applicants

Versus

Union of India & others Respondents

I N D E X

iS£e§_

1« Application • ■», f - i7

2. Advertisement dated 23.2.19^9 for five
post to b© filled by direct recruitmenta jQ ' S.o

3e Extract of the amended Recruitment and
Promotion Rules dated 30e11.19^7® ' 5 3

4® Extract of the 1977 Rules for the post of 
CHSl/Chief Inspector (Met«) alongf/ith

Order No.9 of 1977^

5e Representation filed by the applicants
dated 19.^.19^®  ^

6e Advertisement for the post of Chemical 
ard Metallurgical Assistant in the Diesel 

. Locomotive Works, Varanasi. »«

7c Advertisement for thepost of Scientist F 
”'l , in the Nayal Chemical and Metallurgical

Laborartory Bombat® 32 ' 3 3

Advertisement for the post of Senior 
Scientific Officer Grade I under the 
National Science and Technology Sntrepre- 
neurship Development Board® e. 3 ^

9® Order dated 3*10.19^7 relaxing the age 
limit*

^ 7 ' 16^
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IN THE CENTRAL AIMINISTRATIVE TKTBUNAL, 

LUCKNOW BENCH, LUCKNOW

O.A. No. ; of, 19^9

R.N. S in ^  & 11 others Applicants

Yersus

Union of India & 3 others Respondents

DETAILS OF APPLICATION

I .  Particulars of the applicants

J .

t
■n

(i) Name of applicants:

(ii) Name of father

(iii) Designation & office 
in which employed 1 1

)

(iv) Office address J )

(v) Address for service
- of notices ; )

1, R.N, S in ^ , aged liO 
years, son of late Sri 
Nawab Singh, Senior 
R es earch Ass is t ant /14et., 
Metallurgical Chemical 
Directorate, RDSO, 
Lucknow, resident of 
A-29/4, RDSO Colony, 
Lucknow®

2. D. Bandyopadhyay, a^ed 
40 years, sou of S n  
Harihar Banerji, S^ior  
Re search As s ist ant /l“iet a, 
Metallurgical & Cnemical 
Directorate, RDSO, 
Lucknow, resident of

■ B~ 123/4, RDSO Colony, 
Luck now •

3e. B.K* Bandyopadhyay, 

aged 35 years, son of 

Sri M.N. Banerjee,
Senior Research Ass is- 
tant/ilete, Metallurgical 
& Cehmical Directorate, 
RDSO, Ludcnow, resident 
of B/119/4, RDSO Colony, 
Lucknow#

4* Smt. C. Baisya, aged 32 
years, wife of Sri R. 
Baisya, Senior Research 
Ass ist ant/I'let. ,Metallur­
gical & Chemical Direc­
torate, RDSO, Luck now, 
resident of B-i§4/l,
RDSO Colony, Ludcnow#
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B,K. Sapcena, aged 30 years, 
son of Sri H.N. SaJcena,
Senior Research Assistant/I'5et. 
Metallurgies. & ChemicdL 
Directorate, RDSO, Lucknow, 
resident of B-164/4 , RDSO 
Colony, Lucknow*

6. Baij Nath, aged 32 years, son 
of Sri Ram Bilas, Senior 
Research Assistarlb/Met 
Metallurgical & Chemical 
Directorate, RDSO, Lucknow, 
resident of B-.S1/ 4, RDSO Colony, 
Luck now 0

P*K. Verina, aged 32 years, son 
of Sri L ,J . Yerma, Senior 
Research Assistant/iXiet*, 
Metallurgical & Chemical Direc­
torate, EDSO, Lucknow, resident 
of B- 13 4/ 2 , RDSO Colony, Lucknow

:'5!

ReS. Yisnoi, aged 32 years, 
son of Sri S.R. Yisnoi, Senior 
Research Assistant/Met 
Metallurgical & Chemical 
Directorate, RDSO, Lucknow, 
.resident of B-145/1,' RDSO 
Colony, Lucknow*

i.

Ishok Kumar ladav, aged 31 ^ears 
 ̂ Sri R.S, lada^ 

ResearchSla^ist^it^tet 
MetallurgicJX>^C^emical Direc- 
torate^--^S^, Lucfcsow, resident 
of^-^Hlage Sonai ka 
C0« Bokkas, district Lu(^now«

Lav Kumar Srivastava, aged 34 
years, son of late Harihar 

\ Sri vast ava, Senior Research
AssistantA^fet*, Metallurgical & 
Chemical Directorate, RDSO, 
Lucknow, resident of B-64/4 
Manaknagar, RDSO, Lucknow*

fo Ganga Prasad, aged 29 years,
son of late Lokmani Pant,
Senior Rsearch Assistant/ket*, 
Metallurgical & Chemical Direc­
torate, RDSO, Lucknow, resident 
of B-I46/2 Manaknagar, Lucknowo

l( Man jit Singh, aged 35 years, 
son of Sri Hardayal Singh, 
Junior Research Ass istantA'iet.,
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'

Metallurgical & Chemical Directo­
rate, RDSOj Lucknow, resident of 

C“6, Sindhu Nagar, Lucknow-5«

I I . Particulars of the respondents ;

1. Union of India throuA the Secretary, Railway 
Board, Rail Bhawan, New Delhi,

2e Director General, Research, Designs and 
Standards Organisation, Manaknagar, Lucknow©

3 . Director (Metallurgical & Chemical), Research, 
Designs and Standards Organisation, Manaknagar, 
Lucknow® •

4« <Jt. Director (Mefe^lurgical}, Research, Designs 
and Standards Organisation,-Manaknagar, Lucknow<

I I I ,  Particulars of the order against which application 
is made * .

The application is against the following

order

Advertisement dated 23®2.19^9 for 5 posts of 

Chief Research i^sistants (Met.)/Chief Inspector (Met») 

in Category II on the basis of qualifications laid down 

in the amended Recruitment and Promotion Rules dated 

3O .l l .i 9S7 and thus disqualifying the applicants from 

appearing in the selection test to be held on 21st and 

22nd August, l9^9e

Subject in brfef

The application is directed against the adver- • 

tisement dated 2 3 .2 .19S9 for 5 posts of Chief Eesearch 

Assistants (Met.)/Chief Inspectors (Met.) on the basis 

of the Recruitment and PromotionRules for Group *C’ 

posts in RDSO dated 30.11.19^7 changing the qualifica- 

tions and disqualifying the applicants appearing



-

in the selection test for the aforesaid posts as 

direct recruits for which they were eligible c)n the 

basis of the 1977 Rules for recruitment and promotion.

I? . Jurisdiction of the Tribunal :

The applicants declare that the subject matter 

of the order against which they want redressal is 

within the jurisdiction of the Tribunal*

*

V. Limitation ;

The applicants further, declare that the 

application is within the limitation prescribed in 

Section 21 of the Administrative Tribunals Act, 19^5*

VI* Facts of the case ;

The facts of the case are given below

1. That the applicants are working on the posts 

of Senior Research Assistants (Metallurgy) and Junior 

Research Assistants (Metallurgy) under the 

Director (Metallurgy^, Research, Designs and Standards 

Organisation (RDSO for short) at Manaknagar, Lucknow* 

All the applicants have M.Sc* or B.Sc. degree in 

Science with requisite percentage of marks in the 

required subjects and the prescribed experience for 

the posts of Chief Research Assistants (Met.)/Chief 

Inspector (Met.), on the basis of the Recruitnent and 

Promotion Rules for Group ’ C’ staff in RDSO as appli­

cable by off id e order No. 9 of 1977. All the applicants 

have research experience between 13 years to if years 

minimum in R|)SO»
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2.' That.'-the aforesaid posts are governed by the

Eules for ^cruitnent and Promotion of Group ’ C* staff

/ ‘T ■ ' ■ ' ■
■ in RDSO. TJie posts in Group ' C’ in the two wings

b ■  ̂ ^

Metallurgies and Chemical under the sane Directorate 

consist of Junior Research Assistants, Senior Research 

Assistants and Chief Research Assistant/Chief Inspector 

(Chemical or (Metallurgical) in terms of the Recruitment 

and Promotion Rules. The appointment of Junior Research 

Assistar* is made by direct recrnitnerfc and thereafter 

by departmental promotion on the basis of seniority 

and suitability to the next higher post of Senior 

Research Assistant and thereafter by promotion arxi 

direct recruitrrenb on 50; 50 basis to the next h i^er  

post of Chief Research Assistant/Chief Inspector (Met.).

J -

3 . That applicant Kos* 1 to 10 are working on 

the posts of Senior Research Assistants in the Metallur­

gical wing of the RDSO under respondent Nos. 3 and 4 

and applicant No.4 ^ is working as Junior^^sistant (Met.) 

under respondent Nos. 3 and 4, They are all eligible 

to appear for selection as direct recruits for the
I

posts in question®

Annexure-1

4. That by advertisement dated 23.2.19^9 five 

posts of Chief Research Assist ant s/Chief Inspector 

(Metallurgical) are to be filled by direct recruitment 

on the basis of written test on 21 .S »19^  and interview

on 22.3.19^9* A photostat copy of the advertisement 

dated 2 3 .2 .1 9 ^  for five posts to be filled by direct 

recruitment is filed as'Annexure No.1 to this appli­

cation#

5. That in terms of the aforesaid advertisentent,
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following qualifications for eligibility to the five 

posts of Chief Research Assistants/Chief Inspectors 

(Met.) indicated in Category^II have been laid down on

* the basis of the amended Recruitment and Promotion 

Rules for Group posts by office order Noe23/l9B7 

dated 30.11.19^7

Degree or its equivalent in Metallurgical 

Ingg. of a recognised institution with a 

A  minimum of two years’ experience in an

Industrie or Research and Developmental 

Organisation, in manufacturing practices, 

industrial applications, materials speci­

fications, properties of materials and 

their evaluation*

6. That the aforesaid qualifications advertised 

for 5 posts of Chief Research Assistants/Chief Inspector 

(Met.) to be filled by direct recruitment is in terms 

of the amended Recruitment and Promotion Rules for

A.. Group *C* posts in RDSO vide office order No.23/l9S?

dated 30.11.19^7. This amended qualification eliminates 

the qualification of - 

\

Degree of M.Sc. in Physics/lhorganic 

Chemistry/Physical Chemistry followed by 

2 years experience including period of 

training, if any, in an approved esta­

blishment of Metallurgy or allied fields;

OR

First class B.Sc. (Hons.) in Chemistry 

or Physics, with 3 years experience 

including period of training, if any,



-7-

/<

in an approved establishment in the 

field of Metallurgy or allied fields?

OR

B.Sc. with Physics and Chemistry as 

compulsory subjects and not less than

T 55" ,
with ^  per cent in aggregate followea

by 4 years experience including period 

of training, if any, in an approved 

establishment in the field of Mettalurgy

or allied fields®

T-

--4nnexure--2

A

Thus in terms of the aforesaid advertisement issued

under the amended rule the applicants are barred from

appearing in the selection-test for the five posts of

Chief Research Assistants/Chief Inspectors (Met.) as 

direct recruits* A copy of the extract of the amended

Recruitment and Promotion Rules dated 30el1.l9^7 per­

taining to the post of Chief Research Assist ant/Chief 

Inspector (Met.) is filed as Annexure No.2 to this 

application6 .

Anne XU re-3

7. That before the/aforesaid amended Rules dated 

30.11.19^7 the Recruitment and Promotion Rules for 

Group ’ C’ staff in RDSO were applicable on the basis 

of the office order No.9 of 1977* In terms of the 

said 1977 Rules 50% of the posts of Chief Research 

Assistant v/ere to be filled up by promotion and"the 

remaining 50% by direct recruitment. The qualifica­

tion laid down for promotion was three years’ service
of the extract

as Senior Research Assistant. A photostat copy/of the 

1977Rules for the post of Chief Research Assistant/ 

Chief Inspector (Met.) alongwith the order Noc9 of 1977 

is filed as Annexure No*3 to this application.
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' s . That feeling aggrieved by the advertisement 

dated 23.2.19^9 for 3  posts of Chief Research Assis-

' tants/Chief Inspectors (Chemical), persons working on the

, posts of Senior Research Assistants (Chemical) and Junior

Research Sssistants (Chemical) in RDSO, who were 

adversely affected by the change of qualifications for 

the aforesaid posts to be filled by direct recruitment;;, 

filed an application O.A.No.204 of 19^9(I<) K.K. S in ^

& others Union of India k others before this Hon’ ble 

Tribunal. This Hon’ble Tribunal by its order dated 

l6.0el9^9 in the aforesaid application permitted the 

applicants to participate in the selection test scheduled 

to be held on 22/23-^-19^9 despite the new Rules dated 

30*11.19^7 and further directed that the results of the 

said test/interview shall not be declared for a period 

of 14 days from the date of the order©

1

A

9® That the present applicants are similarly placed 

as the applicants in the aforesaid O.A. Ho.204 of 

19^9(1). They also belong to the same category of 

posts in Group ’ C’ in the RDSO. The presecribed quali- 

fications for initial recruitment on the post of Junior 

Research Assistant is the same in both the Chemical 

Wing and the Metallurgical Wing of RDSO from which they 

are entitled to promotion to the next h i^ e r  post of 

_  Senior Research Assistant either Chemical or Metallurgi- 

cal and thereafter to the present post of Chief Research. 

Assistant/chief Inspector both in Chemical and Metallur­

gical Wings. Under the Rules of 1977 the present appli­

cants in Metallurgical W in ^ , as the applicants in 

Chemical Wing, were entitled to appear in the sd.ection 

test for the post of Chief Research Assistant/Chief 

Inspector by direct recruitment on the basis of their

\
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qualification with M.Sc. or B.Sc.(Hons.) or B.Sc. 

degree with requisite experience* The applicants in 

the Metallurgical Wing,as the applicants in the Chemical 

Wingh, having the aforesaid qualification under the 

1977 Rules have been debarred under the qualifications 

laid down in 19^7 Rules© The present applicants in 

all respects are to 'c& treated at par with those in 

the Chemical Wingk*

10® That by representation dated 19«^»1939 to the 

Director General, RDSO, respondent No.l, the. applicants 

claimed to be given parity with those in the Chemical 

Wing for the selection test to be held on the basis 

of the same advertisement dated 23.2.19^9* In the 

saM representation the applicants daimed to fulfil 

the qualifications as prescribed under the Recruitment 

and Promotion Rules, 1977 and thus eligible to appear 

in the selection test to be held on 21st and 22nd 

August, 19^9 and requested to be treated at par with 

those in the Chemical Wing having the same qualifica­

tions. A true copy of the representation filed by the

Anne XU re-4 applicants dated 19«S.19S9 is filed as Annexure Koo4

to this application.

11. That the respondent No.s 2,3 and 4 have not 

granted parity to the applicants in terras of the order 

dated 16,S.19^9 passed in O.A. No.204 of 19^9(1*). In 

case the applicants are not allowed to appear in the 

selection test for the post of Chief Research Assistant/ 

Chief Inspector (Met.) to be held on 21st and 22nd August 

19^9, they shall suffer irreparable loss and injury 

and it would further amount to discrimination in matters 

of selection and appointment of the applicants to the 

post in question.
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12. That realising the anomalous situation due. to 

changed Recruitment and Promotion Rules 19^7 it has 

been proposed by the Director {Met. & Ghem,), respondent 

Ho.3, by his departmental note dated 26.7*19^^ to 

include the qualification of M-.Sc. in the related 

subject for the post of Chief Research Assistant/Chief 

Inspector in modification of the amended Rules dated 

30 .11 .19^7« The aforesaid proposal for revision of 

Recruit Rent and Promotion Rules of technological and
-A,' r-Ci

scientific staff dated 26.7*19^^ has been made in the 

l i ^ t  of strategy for technology development of non­

gazetted cadre. From this proposal it is evident that 

the position as existing in the 1977 Rules is sou^t 

to be restored# Insistence of the respondents to make 

direct recruitriBnt on the post of Chief Research 

Assistant/Chief Inspector (Met.) by advertisement dated 

23.2,19^9 by excluding the qualification in the relevant 

subject is, therefore, to the detriment of the applicants 

and amounts to discrimination in matters of appointment 

in violatipn of the constitutional guarantee &

13* That promotion to the next higher class II posts 

of Assistant Research Officer Chemical/Metallurgical is 

made from both the wings, that is. Chemical and Metallur­

gical from among the Chief Research Assistant/Chief 

Inspectors from a common seniority list. On promotion 

< as Assistant Research Officer both the wings Chemical 

and Metallurgical are nerged. Thus the applicants will 

be adversely affected in respect of their promotion from 

the common seniority list of Chief Research Assistant/ 

Chief Inspectors to the next higher post of Assistant 

Research Officer®
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14« That the posts in question, that is, Chief 

Research Assistant/Chief Inspector (Met.) are posts 

pertaining to the research project in the subject 

Metallurgy/in BDSO# The nature of the posts and the 

research work implied in the subject of

Metallurgy mskes the qualification of science degree 

essential. In any case a science degree cannot be 

totally eliminated in preference to a degree in techno­

logy. In various Institute© and Organisations doing 

research work of a similar nature, the requironent of a 

science degree alongwith technological or engineering 

degree is invariably provided in respect of posts of 

similar category or even of higher category which are 

sou^t to be filled up by direct recruitment throu^ 

the Public Service Commission or other Selection Bodies. 

For instance in the case of recruitment in the Diesel 

Locomotive Works, Varanasi, under the Indian Eailways, 

the prescribed qualification for the post of Chemical 

and MetallurgicsiL Assistant is Degree in Metallurgy/ 

Chemical Engineering or MSSc. degree in Chemistry/

Applied Chemistry from a recognised University. Similarly, 

for the post of Scientist F in the Nayal Chemical and 

Metallurgical Laboratory,' Bombay, under the Defence 

Research and Development Organisation, Ministry of 

Defence, the prescribed qualifications are Masters Degree 

in Chemistry or Bachelors Degree in Metallurgical Engi­

neering. Similarly for the post of Scientific Attache 

under the Ministry of Science and Technology, the pres­

cribed qualifications are Masters Degree in Science or 

Masters Degree in Engineering or Technology. For the post 

of Senior Scientific Officer, Grade I, under the National 

Science and Technology Entrepreneurship Development Board, 

the prescribed qualifications are Bachellors Degree in
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Engineering or Technology or Masters Degree in Science. 

Photostat copl®s of the advertisements for the afore- 

Annexure-5,64r7fei said posts are filed a3 Annexure Nos* 5,6,7 & S to this

application#

15 . That from the qualifications prescribed for 

equivalent or higher posts in various Research Insti­

tutes and Organisations it is evident that a degree 

in Science is a prescribed minimum qualification 

alongwith the qualification of a degree in Engineering 

or Technology. The exclusion of a Science degree for 

the posts in question, that is, Chief Research As sis- 

tant/Chief Inspector (Met.) is without any rational 

basis and has no nexus with the object of making 

selection and appointment for the posts in question 

particularly in view of the fact that recniitiiBnt fij 

the said posts including the lower posts ani highei 

posts fiom which promotions are to be made in the 

has so far been on the basis of the prescribed qû  

fioation of a Science degree in accordance With t]

1977 Rules. The applicants, therefore, fed. disj 

nation by arbitrary change of Rules .excluding Sj 

degree altogether for selection to the posts H

I

H-

X

tion,

l6. That by order dated 3»10.19^7 issuec 

Director General , HDSO, a relaxation of 

limit in case of servi-ng Railway employe? 

nsjnt to Group and posts has beei 

recruitment in all vacancies. This ore 

applicable to employees of RDSO who ĥ  

years continuous service and they ar/

relaxation subject to the
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The applicants are covered by this order and they are 

entitled to age relaxation upto the age limit of 53 

years for appearing the s^ection test for the posts 

in question ad direct recruits. A photostat copy of 

. the order dated 3.10.19^7 relaxing the age limit for,

RDSO ,employees for direct recniitnBnt to Group

Annexure-9> posts is filed as Annexure Mq .S  to this application.

17. That-aggrieved by the selection for the five 

posts of Chief Research Assistants {Met,)/Chief Inspec­

tors (Met.) on the basis of the advertisement dated 

23 . 2 , 19^9 and exclusion of the applicants from the 

said selection on the basis of the changed qualifica­

tions eliminating the Science degree in the specified 

subjects on the basis of the 1977 Rules , the applicants 

h^ve preferred this application on the following 

amongst other grounds

G R O U N D S

(A) Because the action of opposite parties 2 to 4

to fill up the five posts of Chief Research

Assist ant/Chief Inspector (Metallurgical) by 

direct recruitment is wholly illegal and arbi­

trary and in violation of the Rules fixing 50^ 

quota for promotion®

(B; Because the elimination of requirement of Science

degree alongwith requisite experience is illegal 

and arbitrary^

Because the qualification for the post of Chief 

Research Assist ant/Chief Inspector (Mete) as 

mentioned in t he advertisement dated 23 e,2.19^9 

being based on the amended Recruitment and Promo­

tion Rules dated 30o11«l9^7 is illegal, arbitrary



and discriminatory and deserves to be struck 

down 0

(D) Because the amended Recruitment and Promotion 

Rules dated 30® 11.19^7 hav^ no rational nexus 

with the object of filling up the posts by 

direct recruitment of qualified and suitable 

candidates on the posts in question®

(S) Because the amended Rules in question are dis­

criminatory inasmuch as they provide for promotior 

of departmental candidates with a M.Sc* degree 

and also a B.Sc. (Hons.) or B.Sc. degree with 

prescribed experience while eliminating the same 

qualification for direct recruitment®

(F) Because the applicants have been arbitrarily

discriminated in matters of appointment to the 

posts in question in violation of Articles H  St 

16 of the Constitution of India*

^  VII, Details of the remedies exhausted ;

The applicants declare that they have availed

of all the remedies available to them under the relevant

service Rules, etc#

n i l .  Matters not previously filed or pending with any other 

Court :

The applicants further deelare that they had not 

— ^previously filed any application, writ petition or suit 

regarding the matter in respect of which this application 

has teen made, before any court of law or any other 

authority or any other Bench of the Tribunal and nor
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any such application, writ petition or su.it is pending 

before any of them®

IX, Reliefs sou^t :

In view of the facts mentioned in para VI above 

the applicants pray for the follov/ing reliefs

(i) to quash the advertisement dated 23 .2« 19^9

for theposts of Chief Research Assistant/ 

Chief Inspector (Met*) on the basis of 

prescribed qualification under the Rules 

N0. 23/ 19S7 dated 30el1*19^7 by which a 

degree in M,Sce, B.Sc. (Hons* ) or B,Sc® 

in Physics, Physical, Inorganic Chemis:try

alongL-zith required experience has besi 

excluded and only a degree in BeMeto has 

been prescribed in contravention of 1977 

Rules Order No.9 of 1977;

- (ii) to declare that the Science degree is a

requisite qualification alongwith an Engi­

neering or Technological degree for eligi­

bility to the post of Shief Research Asstt./ 

Chief Inspector (Met 4  5

(ill) to allow the applicants to appear in the 

selection test for the 5 posts of Chief 

Research Assistant/Chief Inspector (Met.l 

on the basis of their qualifications ani 

experience in accordance with the 1977 Rules 

Order 9 of 1977;

(iv) to direct respondents to hold supplementary 

test to enable the applicants to appear in 

selection for the 5 posts of Chief Research
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Assistant/Chief Inspector (Met,} on the 

basis of their qualifications and experience 

under the I977 Rules and further direct the 

respondents not to declare the result on the 

basis of selection test to be held on 21st/ 

22nd August, 1939 till the supplementary selec­

tion test for the applicants is held;

(v)any other relief deemed just and proper in 

the facts and circumstances of the case may 

d-so be granted®

X, Interim order , if any prayed for ;

Pending final decision on the application, the 

applicants geek issue of the following interim order

This Hon*ble Tribunal may be pleased to direct 

the respondents to hold a supplementary sSection test 

for the 5 posts of Chief Research Assistants/c^ief 

Inspectors (Metallurgies) in order to enable the appli- 

cants to appear in the said test and in the meantime 

direct the respondents not to declare the result on 

the basis of the selection test held on 21st/22nd 

August, 19^9 for the posts in question©

XI. Particulars of postal order in respect of the appli­

cation fee

1. Number of Indian Postal Order
r

2« Name of the issuing Post Office

3 . Date of Issue of Postal order'

4 . Post Office at which payable®
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Ills List of enclosures :

It Advertisement dated 23.2.19^9 for five posts 
to be filled by diredt recruitments

2e. Extract of the amended Recruitment and 
Promotion Rules dated 30*11.19^7®

3« Kxtract of the 1977 ,Rules for the post of 
CRA/Chief Inspector (Met.) alongwith 
Order No®9 of 1977®

r\

i.

V

4« Representation filed by the applicants 
dated 19«^®19^«

5e Advertisement for the post of Chemical 
and Metallurgical Ass 1st ant in the Diesel 
Locomotive Works, Varanasi»

6« Advertisement for the post of Scientist F 
in the Nayal Chemical and Metallurgical - 
Laboratory Bombay#

7e Advertis ement for the post of Scientific 
Attache under the Ministry of Science &
TechEology.

^^ Advertisement for the post of Senior
Scientific Officer Grade I under the Mationd.
Science and Technology Entrepreneurship Deve» 
lopment Board

9(? Order dated 3® 10® 19^^ relaxing the age limit® 

Verification

I , son of Sri aged

years, working as Senior Research Assistant in the 

office of Metallurgical and Chemical Directoratej
"lyij

RDSO, Luclcnow, resident of RDSO Colony, Lucknow,

do hereby verify that the contents of paras I to XII 

are true to my personal knowledge and belief and that 

I have not suppressed any material fact©

2Ugol9S9. 

Lucknow# /

Signamre of the applicant®

■' C^'
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R.N. Singh & othe rs'  ..........  Applicant.s

Versus
4

Union of India & others ........ Respondents*

-List..of Enclosures

Pages

1e Advertisement dated 23e2 .l9^  for five 2-C)

posts to be filled by direct recruitment. ••

2 . E'.xt#act of the airended Recruitment isDd ,7
Promotion Rules dated 30,11»19^7.

,3® Extract of the 1977 Rules for the post of

GRA/Chief Inspector (Met.) along^ith <,.7
Order No.9 of 1977. -

4* Representation filed by the applicants n nO
dated 1 9 . 3 . 1989.

X  ■ ' " . .
E|1 ' 5» Advertisement for the post of Chemical.

and Metairurgical Assistant in the Diesel ^  ,
Loco^motive Works, Varanasie e, V

A .  6* A<ivertisement for the post of Scientist F
in the Nayal Chemical and Metallurgical „

^  Laboratory Bombay. , ^

7. Advertisement for the post of Senior 
Scientific Officer Grade I under the 

National Science and Technolo^ Bntre- ^  .
Preneurship Development Board, ^  4

s. Order dated 3 . 10 .19 8 3  relaxing the age

limit. , . .
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Emploiniient Notice Ho® E,ectt/Ad'ft/B9-I Bated t 23.2,89

Blrector Gen©ml| Research-'Besign® and Standards
Organisation^ Ministry of Railways; Mamk-Nagar, Lucknow- " 
226011, Iw ites .applications for the following categories 
of posts So as to rsach him latest by 31,3*89. 'Jlpplioatlona-' 
must be completed with attested copies of certificates in 
Support of ag@j caste ̂  qualifications and d@t.ailed ©xperienc® 

. 'on ^lain paper with^-'to crossed IPO of o30 pais®'for- 
SC/a?i and 20/- for others, Sx«ser¥ic@®sn are not'"'to 
pay an3,^,Mng for this purpose« drawn In favooT of Accounts 
Officer^ .KD&0| payable at GPO'j Lucknow. ' Postal orders 
should 'be of after -the date of advertisement, ¥acancies, 
whetM«r reserved or unreserved, may increase or decrease 
■depending on the actual positions at th© tlm© of conduct- 

' s i n g  stiectioES^ Experience can be relaxed at th® dlBcr@-» ■ 
tion of Selciction Board in the ©vent of .poor response. 
Candidates -poss^ssiEg higher qualifications/®xperlenc© 
will be givin preferance. If suitable SQ/ST candidate^ . 
do not become available^ unreserved co!®munity candidates 
;my IfS considered against reserved posts. Requisite 
experience would be eomited only from after the date > 
of notification of results and acquiring basic qualifica- 
tioBe The prescribed age limit and period of experience 
will be rackoned as on 31»3.89. Upper age limits are 
T6laxabl® as per rule® Candidates on appointment are 
liable to serv© in TA as per extant orders^ Separate 
applications with JSeparat©. postal orders should te sub­
mitted for each category of post end photographs affixed 

--f- on ©ach application with full signatures of the cMdidates 
' on the photographs* On appointments candidates can be 

posted in aJiy branch of KluSO, in India* Successful' 
completion of 5 years approved apprenticeship coiirs® on 
2k»nal E'lys/Frodiiction Units will be taken a® equivalent 
to Biploma, Late and iiieoiijplet® applications- and the . 
applications submitted througn proper chais-iel if  not 
received within the last date of receipt oi application,,

■ will not be considered under any circumstances. This 
Adffiinistration reserves the right to reject any application 
and no enquiry or corrfsspondence will be entertained in this 
comieetioru Free Railway Passes for from and to journeys 
will be issued to SC /W  candidates, i.,,: ■

C/iisGORY g Publicity paspector. S c a ie "l^ 60^ 266d'''{HpE):’:'':̂  
VactaD.cy-«• One (reserved for K ) .  Ago, Limit 20 to 30 years, 
Q-i_:|a;i,ificatiQQ.3 (i) Graduate from a recognised M i a n  
U'kiversity^r other Universities recognised by Ministry of' 
Education (ii) Should be Biploma Holder in Journalism/
Mblis Relation with 3 years ©kperience in"Journalism/

..Public' -Relation' work,—“-(iM)-‘--Experianc.fe.,.ln
work is preferable (Iv) Should have a good personality,
,a flair §qt publicity work and ability to express himself,

^ATBGORY »2 s Chief Research Asstt CMet)/Ghief Inspector 
lt5tTr”“sSIle fe, 2000-3200 (EPB) Vacancy - Five (reserved for 
SC-I & s:c».l)j AgB Limit I 25 to 35 years« @aalificationS « 
B-@gr0@ or i t s  e ^ i ^ a l e i i t  in Metallurgical Ŝ ngg® of a

• • •

Vi

I
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recognisod Institution with a minimum of two years 
experience in an industrial or'Research and Developisant 
Organisation in marmfacturing practiceSj industrial
applications material specifleations property ©f 
material and theIr evaluation«,

v GAT.ljSORY «« 3 s Chief Researeh Asstt ( Chem)/Chief .
Inspector (Chem), 'Scale fee 2(X)0«3200 (BPS), Vacanc.y - 
three ( reserved for SC-1), Aga limit s 25 to 35 years. 
Qualifications i Degree os* its, equivalent in Chemical 
Teeimology from a, recogni-^ed Institution covering any 
one or sore of the follo^'/ing fie3.ds, i.-

(a) Patroleum Products (b) Faints and Corrosion '
prevention (-e). P o l y m e r s ^  J

fflinijSKim of t¥o years experience in an ikidustrial ' ^
• or Rl'-search and Developmental Organisationj in amnufacturing 

y  practices5 indTiistrial applications, Biaterials sjjscificatlonBj :
properties of materials and their evaluation in the 
respective fields*

''' ■ • • 

s ^ a  % J-r Research Asstt (Met), scale Bs.1400-2300(RP^)
V&cj Three Treserved for iC-1) Age limit s 2 0 'to 30 years, ;
Qaalificatlons i Degree or its equlva3@nt In Matallurglcal 
Engg« Si^m a recognisad Institution. -

■Cj^SGmY\. ? Jt Research ASfStt’ (Chem) Scale fe, 1400-2300011^) *
■?ae'l Two fr©sensed for SG«i) ,ige Limit j 20 to 30 years. 
Qaaliflcations t Oogre® or its equivalent in Chemical - i
Technology from a recognised Institution covering in one or 

the following fields s

(a) P@trol.eum Products (b) Paints & Corrosion Prevsntion ,
(c) Polymers I

Irr

A.
category » 6 s I>@pot Store Keeper/Gr.III, Scale 1400-2300(RPS) |
?ac® Two {Feserved for SC»i) Age Limit t 26 to 30 years,

; Ouali.ficationsj Engineering Blploma holders with one year^‘ 
J  J>tore keeping experience in reputed firmArovt.Undert&king or

Govt Deptt«

Category ^ ? S Electronics Technician, Scale te.L320-2040(RPS) |
¥ac« FTwlreserved for SC-i,ST-i), Age Limit: 20 to 30 years,

104*2 Scheme with Maths &-Soience| with one year* 8 @ x p e r t | ^ n o 6 ' \ ^
Sii the field of Electronics in an .Eng^, firm/Organisation or " ,
Research InstitutlonA^irm, of repute Si. 0,Sc. with Physics and 
Maths* OR Diploma in Siectronics or Cominunication Bngg« or 
Radio Engg® CE'Diploma in Electrical Bngg* with Electronics 
or ComfflunicatioD. Engg, as one of the subjects from a recog- ^
nised Institution® ~ . ■ :

G#jrSGORY^^ 8 s Lab« Asstt. (Psych.) Scale ^eOTS^lSSO (RPS) 
VaCfe^One (reserved for'SG) Age Limit - 18 to 25 years* 
Qualifications t Degree of a recognised University with 
Psychology aS one of the subject. .

......
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GOVERNriF-NT OF IN D IA  (viINISTRY . OF r.AlUJAY.'y 

RCSEARCH D.ESIGM3 & ST^-NDAHDS ORGANISAT lOM
. -1

■■’ f f i c B  O r d e r  N o ,  2 3> •.u* o f  1 9 8 7 ,

S u b ; -  P u l e s  for  H G c r u i t m e n t  S; Pro.m otion o f  Gvoi. ip"^’ 

S t p f f  i n  R D S O .

Ona copy'  eoch  o f  t he  rravised ' ru.les fo r  Ra cru it me nt .  tr.' 

P r o m o t i o n  for  the p o s t s  o f  D R A ( n e t )  and 3 n A ( 0 h e m ) ,  -a c - l o ' : .  1 vOD- ■ 

? 'JOQ , S R A ( M G t )  and S R A ( C h e m )  s c a l e  Rs.1 6 4 0 - 2 9 0 0  and ^CRA/CI'f-lct)

.-■•nd C R A / C l ( C h e m ) , s c a l e  Rs.2 0 0 0 - 3 2 0 0  (R P '" ) fo r  Fl̂ cC O t e »  is  a n c l o s e d .

2 .  Thos-e r e v i s e d  r u l e s  u i l l  r e p l n c e  the  e x i s t i n g  RAP R u le s  

nnd u i l l  be a p p l i c a b l e  from 6 , 1 1 . 8 7 .  A l l  f u t u r e  r e c r u itr n c s v t ,and 

p r o m o t i o n s  u i l l  be made s t r i c t l y  in a c c o r d a n c e  , t h e r e u i t h .

Ir^3 . "̂ “^ h e s e  r u l e s  ■ may . p l e a s e  be g i v e n  u i d e  p u b l i c i t y  amongst

y  thn 3 t n f  f . . ■ ■ ' - ' .

DA : As a b o v e . .

Ji
Lucknou- 22"*pi 1 .

D a t e  aO.'I'i .'1987  . 

( f i l e  N o ,  . A / R / R T / T S

■ ■

(■ D r . K  .P  .Saks.ens) ) 

fo r  D ir e c t o ,r  G e n e r a l ,

IN
;

*1

A

--C

■OTiSTRIBUTION

1 .  As u s u a l  f o r  o f f i c e  o f d e r s ,

2 .  N o t i c e  B o a r d ,  ■

3 .  R D 3 0  C l a s s  I I I  S t a f f  A s s o c i a t i o n .

Attested/True Copy

L. P. S H U K L A  

Advocatc

v! ; f



1, Dnsign.otion & scale of pay

2 , ID t: p., /  y i n c; i n wri i c h post 

c x x R t s :  '

3 .  I’lcthorJ o f  r e c r u i t m e n t ;

Chief Research Assistont (r'iet)/

Chief Inspector (i^nt). 6 50~9-60 (RS)/  

2000-32QQ(nP^.)

Tl&C O i r G c t o r a t e .  '

50% of the 'sanctioned posts by 

promotiof, of eligible Dop-?-rtmental, 

candirirites , on selection basis & the 

remaining 50^ by trnnsfcr of suitnblQ 

stnff from Zonal Hlys./Production 

Units or by Direct recruitment both on 

selection basis.

V

'■1'. r'iinimum . queli ficetions 

oi/Vrr̂ or ox peri once.
-i.) for 0 ■r'Qmotion of

dGpartmentrl candidates,

i i)  for regul''"r/temporary 
, sti-'ff of r^OSQ,

I

i i i )  for t;r'’ ' 3 fer from zonal 
riys „/ ■ :!ucti.on uni ts .

i u y f o r  d i r c c t  r e c r u i t m e n t

A

Th®ee years service es SnA(r^et'),

Not A p p l i c a b l e ,

D e g r e e  o r _ i t s  e q u i v a l e n t  in  riotf^l- 

lurQic- ''! E n g g .Q i ’. g r e c o g n i s e d  I n s t i ­

t u t i o n '  w i t h  a minimum o f  two ycj.'^rc 

e x p e r i e n c e ,  i n  en i n d u s t r i a l  or 

B e s e p r c h  nnd Dove.lopnient Org^^nIs 'vtion 

in  m e n u f n c t u r i n g  p n ' i c t i c e s ,  i n d u s t r i c ; !  

o p p l i c a t i e n s  m a t e r i a l  s p e c i f i c a t i o n s  

p r o p e r t y  'of  m a t e r i a l  ond t h e i r  

e u e l u o t i o n .

D e g r e e  or i t s  eq uav ;."lent  in  n o t 'O .v  

l u r g i c a l  t n g g ,  o f  a recogci.i se d  I n s t i ­

t u t i o n  u i t h  a minimum o f  t uo  ye ars  

e x p e r i e n c e  in  ^an in d u stri '- '1 o r  I ' cnse" ' "  

and D e v e l o p m e n t a l  O r g ^ n i s " tiofi  i n .  

mnnu f e c t u r i n g  p r a c t i c e s  j . ' i n d u s t r i n l

a p p l i c a t i o n s ,  m a t e r i e l  s p e c i f i c ' ^ t i o n s ' ,  

p r o p e r t y  o f  m a t e r i a l  and t h e i r  

e v a l u a t i o n .  .  ̂ ”

I), Age l i m i t  f o r  d i r e c t  r c c t t ;  2 5  tm 3 5  y r s ,

f. . C h a n n e l  cr p r o m o t i o n ;  a)  F rom ’. S T A ( M e t )

b)  T o :  C l a s s  I I

S e n i o r i t y ^  froup:

Attested/i fuS' Copy

L .  p . S H U R L A  

Advocate



X
..

IW THK GEKTI.iiX. m i m &

. yjCKMOW B'f̂ lCH 5 LU OK MOW

0..A. 1^0. ■

E*K# SJ.agh & others

IJjiioi) ©f India & others

Applicant 8

S0sp'OrKt®rit0<

V -

■«i

•. t

A ties le d / i ‘ tie Copy

p.  S H U K L A  

Advocate

-ft
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GOV^aSriBWI 0!' IHjXOi : G.:' ly.IL.vrd-
ŷ î AJaCn DESIGNS ..C STANDAhDb OHGaKISaTION

OraCE ORnSR wo. q OF 1977

\

Su'bj- KGvised Rules for Ro.cmitr ent Pr cvti..;:. :.f 
..n-U]' *C  staff in R.D.S.Oi^--

** I

^  C'-'Vy '"■f the revised r.iles t-.--r Recruit;, ent and pro; .oti'n 
t . .‘ut'.Gr wLfi cr::;.nnGls of lir •tiotion of Gn-ip 'C  staff bovQTiri. .̂ 
V-x: c.vtc.'C ries fr ■; Lo,b. Assist:iff;c to C'linf R^ar.arch. Apsistaj-i.t 

■■ ••(■lufU;i,-; Sori^r T:-Is„’cct''r (Krr^^/GeniInspGC.t'"r (Cher leal) ,
1'; •■;:clf.T.cfU Tl'osc rt^vised rulos will bo effective fr'r; 1,2*78 

S.11 rc’craitnents an'I pr'-i ctii-ns will be r n/lc strictly in 
'■’.ccorclaiicG 'i'Tgercwith. ' ^

? . T’X’ao revised rules ray be piven wide publicity ar.;.npst 
i’\o con corned staff. ■

Hindi versic'n of these rules will fellow.

Da/Ojic c ];y of revised Rules 

t'.:-ether with ehinnol of 

•If"'- .--ti v; C'-'-.rts .

x/?~/^ 3  P h
(A.D. Gh'T/'al) 

Krite Kaha Ni^icsh.ak*

A.

Xuchn'.'W“226'' 1̂1

(-Piio w, .Ayii/gr/Ts(pt)

1 . As U 3 U  1 *

DiaXRiSUTION
2. W'tico P.oar'l-

Attesud/l  ̂-e Cop]'

U P.
Advocatc



"\ y
X

........... '-fyr::-

' I t . r y
\

i£j650-.960(IiS).

. rif̂ thori. Df Rf;cruitr:ient : 50 '̂o of tile sanctiDned. poyts 'by proi.Dti?-n
, . of elit-;ibl0 departnantal candidates on

seloction basis and the reiiaining 50^ by 
direct rGcruituent Jn selection basis.

. i' ;i,n ;L iu_;_' Jiua.lif i c a;;:,, ^ ........... ...

i) f')r pro'.'iotion of 
departnontal 
cand i dates.

3 years' scrvice as SEA.

ii )  fjr dirdot 
r jcraitaent.

T

A,

Co

(k Py

SHU/<La

/ - '.'f

• a) A U  j3Mg,„.iSceEt.,.j;^ •
Degree 3?? its equivalent in a'pproprlatj 

, oncineeriAt: discipline fro a .a recog­
nised institute with two years' suitable 
experience or i^fester’s degree in ,, 
appropriate engineering discipline fron 
a reco,'7,nised institution. ■ '

b) l’?,r..QBAXCAQ‘.̂ ) V ^ • (C!hen') J Degree ,in \
Ch(;ai^l~Enginefirin// or its equivalent '
or Degree of i.'kster of Science in 
Xno r?;;a ni c /  Or t;a ni c/ Ind us tr ia l/Phy s 1 ca 1 
CheLiistry, followed, by 2 years’ 
experience including pei-iod of trainl:ig, 
if an,y, in an approved establishnent in 
the field of Corrosion/Paints/Dubricants/ 
V/ater TreatDent/Rubber/Plastics, As per 
specific job requirements.

1st Class B.So .’(Hons) "in Chenistry with 
• 3 years' experience including pe-riod of 

trainiA'.:, if any, in the field of j
Corroslon/Pa.ints/Lubricants/Vfeter 
Treataent/Rubber/Plastics, as per 

/• iob-- -*#pecif ic/requireaents.*. . '■■■h ■ .
- W  OR :

B*Sc. with Physics and Chenistry as 
compulsory subjects and with not less 
than aarlvs in agsregate, followed ■ 
by '4 years' experience including period 
of training, if any, in the ^field of 
Corrosion/Paints/Dubricants/Water 
Treatuent/Rubber/Pli^stiCs, as per 
specific job requireiJents. . .

’ c) gor ORA(Met): S .1 ♦ (Mat) ; Degree J.n'' " . 
i.Ietaliui'gy or its equivalent or-degree 
of I/'aGter .)f Science’ in Physics/
Inorganic Cheuistry/Physica1 Chenistry, 
followed by 2 years' experience, 
inc luding^Ztraining, if any, in an , 

■approved 'establishuent in the field of 
rjutallurg^' or allied fields,

■ OR



.X.

v "

■'.1»

'. A' ■ '

1st Class B.Sc.(Hons) in Ghenistrj■Dr 
Physics, with 5 years’ experiencQiflincXud~ 
i m  period of training;, if any, in an 
approved' establishment^ in the field of 
Meta 11’orgy .or allied fie Id s? •

■' ■ ' OR

B.\Sc. with Physics and Ghenistry as 
conpulsory'suboects and with not less, 
than 3%  uarks in aggregate followed by 

A-Tieriod of years' experienced including,/training,
if any, in an approved establishment in 
the field of aetallurf^y or allied fields.

: 25 to 35 years for direct .recruituent

Channel of promotion; a) Prom-., Senior Research Assistant.

b).To As per rules. ■

''yr

! )

A jfcs te .J /i, ,;e C op, 

0/
P. S H U K L a



p i

IK tm  oymiiiiL tribojim,

tu(JK«Ofer tmcii , Lijcivkow

Q^A„ î o» of v)m  iw

SJ^s Singh others

f@rgus

Un.lc-R of Ind ia. k othe rs »««*.•«««

Appliecinl,®

fieaporid.©ntsi<

v V

A.. 

^  /

' T '
<v ,

• i- 

i'w t
i,
I’

i;
V'
Vk
K
1

MItskdfl ?ji Cbpy

i >
j k P .  SHUKLA 

advocate

i'
{ A

•
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A

So '

The Diracto^ General 
a, D, S« c*,.

ItePUE^^ Proper Charnel

Sir,
.. • ■■ ■■

Sub: Direct Eecraitment for the posts at 
GR AP9tJ/Cl(M etJ : /

In the ©vant.of selection for direct recruitment of 
CRA(Met, J/CI(Met,) to beheld on 2 1 ]̂̂ Sc 22nd L̂'-gst, 1989 at
KDSO, X bag to-approach your k.ijidscaf with the following fact:'

/ > . . . . .
1«  ̂ , That for the sitn.Uar selection for the port ‘

'"X of GRA(Qiem« )/CI(Chem) proposed t o b u  held
VC

[ >

2 ,

T

Oi proposed t o b u fieia . U  h
.on 22nd & 23rd Augustj I p ^ ,  the

Lucknow ■' '
iniJft-is vcrdict dated 16«8,89 against the-writ . ''
petition filed by the staff of Chemical V/ing 
of M&G Dfce*j has directed the RDSO Administration . 
to iaermit all the ullgible dopar-*'nental candidates 
as pê r prevalent Rules, B 7 7 , to appear in 
the said selectj.on,

That bince both the Matailorgical & Chemical . .
DiivciplijiQs of M&C Dtu* are governed by the 
similar R&P Sales in refjards ix) academic
qualifications and workiiig experiences, wherever 1
n<jjcci.'-aryj the tribunal Judiciary's decision on 
the above bo laiplemontGd in case of the depart^ 
mental candidate of Metax^lurgical discipline 1.Ike ;
mo, who fulfil the ali'gibility in regards to ' |
qualif icatioa,& experience as; j-cr prevaloat Bf&P 
Rulesj 1977 to Mpear in the subject selection • • •
of auCMot* )/GICMq U  ) schea'iled tobw hold on 
:^ast & 22nd‘August, 1989, :

mat I should not be deprived of the oppartonity 
of appealing in the solecticn for the pogt of' 
ami4ot»Vci(Met) as pt̂ r m ? aulesj 1977 in respect
of the Court’;:, verdict dated 16«,8,89 extended to the
steiff of Chemical d.lscipiine of M&G Dta»/1^iDS06. In-

........... explained above ^  hot •
considered} X ¥111 b^ forcod'.\to

■ Crf law.

Hoping of your sympathetic consWeratioriis/and" ■’ 

thanl^in^ yoû -. • ^  v *• ^

, ■ ; 2ours faithfully,
!V ■

Lucknow 
D.itod: 8 a 9 8 9 ,

Attesterf/r. ^e Cop> .

SHUKLA'

Advocate
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iErr'/
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O'«»A* <5 f o f  19^9 Cl)

I«J* Singh It. othisris «««#* *»,■<>«

’verim® 

CaioR of,l5idia'^fr others

to'Dlica.ats

fiespomt®«tfes<
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fei P '.'S H U K L A  
ti'ciwcfii.c
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Kiiiploym ent News Saturday 15 July 1 999

Sndtan Railways

Diese! Locomotive Works
Varanasi

V '

K
DATF, OF PU B LIC A TIO N  :15 ,7 .1989  

I 'M i’LOYMeNT NOTICE NO. 1 /8 9 -9 0 . ' ' '

Applications arji im/itecj from eligible S C /S T  candidates for recruitment to the following posts, for Oiesel^toeomolive Works

Closing Date :_24 ,7.89

C d ie y o ry  C u io g o ry /p o s t and A ge IMo. o1 p os ts  T o ta l T rna -ib^ S tip e nd D p '- 'red q u a lif ic a t io n
no. scbIb o1 pay. SC ST

} 2 3 4 5 6 7 a 3

1. A ii’i it  Shop Supid. 20  to 30 _ •t 1 1 years Rs, 2.000,/- Degree In M ec li, En9 g, nr its equ iva lon t
(M tc h ) Ks '/Ono-3200., years. , from  1) neco(jriiB<<cl I'n iv b rs ir /.

(,i.a rnenn iin -8  uViech) 
Hs. 1400-;’.300

18 to 25 
years

1 1 2 2 „ Rs. 1 2 2 0 /- M a tr icu la tio n  w ith  flip lom n in M ach, 
,tn()g, preferab ly w ith  D ip lom a in 
E le c tn n ic s  from  a Rei^ognised 

■ Ins ii'tm ion ,

'J C li/n id i'i 8 (E lect,1 
Ra. -MOO-^IJOO ,

18 to 25 
Years.

3 1 4 2 „ Rs, 1 3 2 0 /- M a tricu la tio n  w ii, i  'Diploma in 
E lectron ics from  a Recoonised 
In s litu t i'in .

T i , JunicK' C lifim ica l H< 
M f la l lu ig i t i i l  ASiiU,

i a  to '2S 
Ye.-jrs,

— 2 i '> 1 yr. Rs 1 3 5 0 /- B,Sc, w ith  Physics o r^^hom is try  vvilh i 
45%  marks. i

>*5, ■

l is , 'i3 ® > ? .2 0 0  ■ 

Chemic’ il aad-M aia- 
’'nu'iyi(,ai_As,^>U'

2?,. to  30 
YfiBrs.

1 , .1 ■

/

/  j Dentee iri M e ta llu r tjy /C lie m ic a l Enpci, qJ  
j ^ . S c ,  Degree in C hem is tj[Y /A pp l!t!?^  j

■-Hs.'1400-?300 ' cK em isiiyT i'oT ii a rocogVised Univer«4t,y<f

6 Skillud  A rris iin  - 
H-; 9 'j O n.OO

18 to  25
Yfja is.

1 4 5

-

—“ fy t'^ ricu la tion  w ith  ITI in FT R /M ach in is t,/ 
Trades and VIII class w ith  ITI in W elder 
Trade frcn i a recognised InclustriL l 
T ra in ing  m stitu tion .

Ortimt Slcii'K 
1<‘; 1400 -2300

18 Id 28 
Years,

1 1 G m onths Rs, U O O /- M a tricu la te  w ith  d ip lom a  in M ech.
Engg, or E ien . Enyg. on  m ateria l M anage­
m ent or P ioduction  Technology from  a

4
V recognised Instuu tion .

Id 'ip iic to i ol W orks Gi II 
K;. I4 f)0  :'.3l)0

1 20 to  30 
Years,

4 4 1 yr . , Rs, 1 4 0 0 /- M a tr ic u ii.ti; w ith  D iplom a in C ivil Cngg. 
Iro in  a r 'icog iiiso d  l i is t i iu t io n , ,

9 S l. l li  INJh k '.i ; , ? 0 to 3 5 - 1 1 — — M a tricu la tio n  w ith  D ip lom a in N ursing
1400 Z600 Years 'B ' CeftifiCLte or 3 years D iplom a m Qe,tja 

N urs ing  "■*
. . .  ''■. N ursing, Experience .in Rura l A reas to  be

' trea ted  as extra c iua lifica tio ii, Candidate
, w ith o u t f. im iiy  inciAm biirances is 

[ji'eferable. ■'
!0 Ph.'ll ivuicisl 20 10 30 1 1 — M a t'ic u if i\ ic . i D ip lom a in phnrm acy

H i I3 b 0  2200 Yuars of S tate Govt, a .id rey is ie red  as 
PharriiaciS l under 1948 Act or GradualQ, 
in p h tiim a c y . ' ‘

1 1 Tr,Tini;d Graduate 
Te.iclivir Gr. 1!
IVj . 1400 2G00

18 to 40  
Years.

2 1 3
A

..T ra ile d  G raduate or equ iva len t (w iil i  
English L ite ra l o re /P h ys ics ,,-C he ro is try '- ' 
and M a ths! io  ina c ti classes VI lo  ,X.

■ I? Teanhiir Gr IV 
H-; ;'0 4 0

18 to 40 
Ysmi s.

— 1 1 Tra ined n ia tr ic to  it ia c h /p r im a ry  Ciass,os 
- 1-to V,

IJ i. ld ik
H :.,»W )-1S 00

18 10 25 
Years.

11 3 14 — High School c  f.q u iv n l« r '„

l ‘l y i
H;; i:>0n.?('V!0

18 10 26 
Yi;.irs

2 2 4 — - G raduate from  a recognised U niversity.

1'.) ;, j! '.:n i.iijia ( jh .:iI 't 'ly iih h 18 10 30 3 1 4 — — M atricu la tion ' w ith  HO v.*r>rds pei' m inu te
f ii i  iv i)0 -2 0 4 0 Years i l l  S horthand and 4 0  W PM  in 

T ypew riiing .

16 i- iii jt is h 1 a to  28 2 1 3 - — M a tricu la tio n  w ith  speed of 4 0  w ords
___ _ p.tir iVfinute if; Typowrit-ng.

Atteste«l|Ti«e Copy

b .  p .

.̂dvocaie



IN  YIIH:

IUCK5JW LUCK MOW

0#A. of 19^9 (L)

I«Me- Singh i& oth@r® a*«oo ««»«« Applicants

I of tndia & others ••»*.#

,w<r"

V

4
■'A

"T--̂
• I

“ t.
'Sv

• I ■■

MtestedlTrae Cop,

l ^ p .  S H U K l  ft 

advocate
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.UGD.MO.rjjQft .U10e.HN2872«/W . *
UiafHrtwJ to po« >» itKK  ̂praptiyiTrwint. C.P.S.O N«w ttulhi 26/27.2.1988

I)
-"i

r
■t.i E l E E S t i e E E .

AD/r. MO. 015/RAC/

Openings For A Challenging and Rewardin^i Career !n The Field of,
Defence Research and Devejopmef^ .. ’""'

The DRDO undertakes reM srch mnd developm ent p ro je c tt fo r  upgrmUng th» tmchnolugy to  m »«t th» m uM tud inouB
requirom efitu  o f tiyh tm g  force o f  the country. ExceUtnt career op fio rtun itm s s ffo n tin g  » ehe lhnffing  and n w t ^ i n g  w ork  
uxpttriance VjSIS 0̂ l*hore<ioh«»/»titBbiishnMnt»Jiyist»d nil ow»r th#
c o u S ^ y " S ( iuipi>»3  w <ffa J a tp sf f f  f t  P  i /tcitifwu. Lsbs * f e T S c f l i S c n n T O T f i r i * ^ ^ ^  MttdTiiTVSmSty.
ffetniVdTiartTocTim, \/iahakh»patnem ~)i^;a ljjre  etc.

I

,A .

Applica tions are inv ited  toe the fo llow ing  poa itions:- ' 

Scicntttt T '- (R s .  5H0 0 -6 3 0 0 )-^ . fosU . , '

No. 1—Dfelenco Rasanrch Utboratoor*1reipur(AMam)- 
1 Po*l
The Director is required lo provide scientific leadership to the 
iwboratory f-ngflyc-d in research, desiyn »nu dovelonmeni activi- 
iiL-s crjnnected with high altiiudt agn-horticulture, animal hus- 
baruiry, foifsiry, Hnlomology, utiliialion of non-conven!ional 
eneiyy sourres and allied Kubjects. The scientist is required to 
coordindih and integrate the scientific, technological and devel- 
opmeritii! efforts qf lab and its detachments locaierl in remote and 
forward areas of Arunachsi! Praddsh and Wef.i F‘ :i)al(S60 m to 
3200 in abovt MSL). The Scieniist should hsvt yroven ability in 
Ofm or more of above fields end be able to inspire team efforts 
through his leadership qualities. The scientist should bĉ  able to' 
.nieract with Agriculture Research Institutions/Universities î nd 
o’ îer RfiO institutions in the country and have dptitude to work 
amidst troops and tnhals in the Himalayris.
hlssential Qualihvations:{\]A\ least second class Master's degree 
in AQriculiu'N-.^Honiculture frorri fc- lecognised university or oqui- 
vuienl. ( m) ' •■I rt-arb research/dbsich/development experience, 
in {h»f fifclci I ii'ricu'ture/horticulture/forestry in temperate cli-' 
'mate <n aridi' .in to knowledge of crops breeding, production/ 
processirty c .d utilisation of non-conventional energy sources, 
of which 2 years should be in a responsible capacity to guide’ 
teamwork in the above-mentioned areas at high attitudes. Desir­
able Qualifications: (i) Ph.D. in Agriculture/Horticulture with 
specialisation in Vegetable crops.

rn No. 2 (IV|i;^|j_C_httmiCBl and M et-illurgical Laboratory, 
»onib«v)-1 Post.

'■-A

I  le^st second class Master's
yrriei Chemistry/raTolofly oi "Sm 11J o~r''b~de(p^

I TnrCi'
ITuryica! a recognised u n lfe  s'iiy o/ oquivalenl
'  9SrZ£it.?fch/dfcsig[n£̂ve!opment̂expŴenct̂wiTFI

L « a ti/£ ij Stlca t i twTTfr 
rtifijiit r̂i iQt'f.O.‘jl^ :n_one o1 the j nilow [nflj]f as (of wTTIcTTS years 
should l>ft in ihe capacity of a seriior scientist/R&D m a n a g e r  in a 
repuied re s e ? rc h  a n d  aovelopment organ'ss'.!',''*) (a) In Elecfro- 
rherinsiry w ith  S p ec ific  a p p lic a tio n  in catfiouic p ro te c tio n  and 
electro -chemicai te c h n iq u e s  or in th e  area of fuel cells: OR (b) In

.....)viar.inu..,6 iok4 iy' with .ap«ttial .reffetenoa lo growth of .fitms-and- •
lusrihe bio-corrosion of engineering materials; OR (c) In Polymer 

■ Chemistry witn oniphasis on characterisation of technological 
applications of special purpose polymers like graft copol.rners 
IPt'i polymers etc. (d) In Physical/Mechanical metalluigy of 
steel.s, welding technology and corrosion of steels. Desirable 
Oualfficalions: {i) Ph.D. in Chemistry/Polymer Chemistry/Biol-

Item No. 8 —Phyfic* (0«fanc« SciancA Centra, P *lh i)-1  Poet.
Essential Oualifications: (i)A l least second cIrss Master's degree

■ in Physics from a recognised university or equivalent, (ii) Four
■ years’ research/desian/development experience in the area of 

lasers of which one year must be in laser spectroscopy. Desirable^ 
Qualifications: (a) Ph.D. in Physics/Lasers.
Item No. 9 —Radistion Medicine (Defence Laboratory, Jodh-. 
pur)-1 Post.
Essential Qualifications: \i) MBBS degree—a medical qualifica­
tion included in the First Schedule or the Second Schedule or 
Pan II of the Third Schedule to the Indian Medical Council Act 
1956 (102 of 1956) Holders of Medical qualifications Included in 
Pan II of the said Third Schedule should also fulfill the conditions 
specified in sub-section |3) of Soctijn 13 of the s?'id Act. (ii) 
Diploma in Radiation Medicine, (iii) Three years' practical expe­
rience in rndiation medicim or radioisotopic applications.
Item No. J. Mechanical.'Mntallureicil Ertgg. (Naval Chemi­
cal and Metallurgical Laboratory. Bombay)-1 Pott.
Essential Qualifications: (i) At least second jjlass Bachelor's 
degree in Mechisnical/Metallurgical Engg. from a recognised 
university or equivalent, (ii) Four years' research and develop-' 
ment experience in the areas o! sclidlfication, structure-property; 
correlation in cast irons and in the use of sophisticated equip­
ment tor micro-structural evaluation DesirabhO uBlificationr:{i) » 
Master's degree or Ph.D. degree in MetallurBy/Mechanica! 
Engg. (ii) Some published work in reputed journals in the above I 

areas.
Item No. 11 MetallurgicttI Engg. (Nuvsl Chemical and M eial- 
iurgtuil Laboratory. 8 om bay)-i Poit.
Essential Qualifications: (i) At least second class Bachelor's 
degree in Metallurgical Engg from a recognised university or 
equivalent (ii) Four years' research and development experience 
in the areas of phast diagrams, thermodynamics, heal treatment 
of steels and compuier applications in Metallurgy. Desirable 
Q ualifications: (i) Mast^.r's ,.or Ph.D. decree in Metallurgical 
Engg., (ii) Some published work in reputed journals in the above 
areas.
Scientist 'B' (Rt. 2 2 0 0 -4 0 0 0 )-1  Post.
hem No. 1 2 —Physical Chemistry {!nt®rim Tr-tt Range, Balo

• ' . ' a o r e j ' - l ' P o a t : '* —;r
Essential QuaHficatiohs: A t least second class Master's degree in' 
Physical Chemistry from r  recognised university or equivalent'. 
Desirable Qualificatiom :{)) Master's degree in Physical Chemis­
try. (ii) Experience in handling/development of software for 
instrumentations.

A tks te d /1 i iie Copy

U. p. SHU Isi.A 
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M IN IS T R Y  O F  S C I E N C E  &

T E C H N O l O a V
(Department of Science & Technology) 

Technology Bhavan, New yehraull Road

WEW DELHI - 110  Olfi
No. A-12025/3/8&-Adm.i(A). Department of Science and 

Technology requires the services of suitable officers for 
eppomtntent to the jp o s tlo f fjteientlfic Attache in the scale oi 

^Rs.15&D-2500 (Pre-revtstj ~  O ouq JALGazfclie^j) in Indian 
"MigsitiiT^ ^ ’̂ olsrr'SgTe^on (or appointment to the posTwiifbe, 
madelTom anf^ongst the Scientists or Technologists working in 
t?<e !3entra! <5ovarnn^nft, State Govarnment?. Universities, 
recogrtiaed research andxlevelopment organisations and public 
sector .undertaWngs and 

(i) tioicling analogous posts, including posts tn the scale of 
Rs. 2000-2500 (Pre-revised) or Ffe.-2000-.2250 (Pre- 
■revised) or

(it) vtith 2 years’service in posts in the scale o f’Rs.*'800-2250 
■(Pre-rev»sed)-or 

(iii)' with 5/7 years’ service in posts in scale of Rs. 1500- 
2000 ^Pre-revised)/f^s.1200--tS00 (Pre-revised) 
respectively and 

possessing the qualifications and experience indtoateWbelow. 
Tho oJficcrs .selected will be appointed to th^ post on deputation 
terms. The periud uf deputation inclucipgperiod of depi,*tation 
in another ex-cadre post held irrmediately preceding this 
appointment in the same organisation shall not exceed 3 years. 
The posts are likjj^y to be filled up on expiry of deputation period 
of existing inosi^iibents as given helow 

(i) Washington - 1.5.S7
(II) Mp&cow- - 7.6.87

fili)> ro k y o  - 17.a87
fiv) Bonn - 9.10.87

The candidates selected for appointment as Scientific 
Attache are entitled for Foreign allowance and free furnished 
residential accommodation in’accordance with the provisions 
contained in Annexure III < Xof IFv*;; (PLCA) Rules applicable to 
non-lFS officero of equivalent rank.
Quallficationt : Essential :-
(’) Master's Degree in Science or Master’s Degree in Engg. or 

Technoioqy of a recognised University or equiv'alenf.
(ii) 12 years' experience in research and development or 

higher education in the field o f^ ie n c e a n d  technology or 
planr'-ing, organisation and dissemination of inforrrialiOM 

 ̂ scientific and technical fields, i.nuS,tec^sqi{«;4J^5ear,ch,^ 
‘ ■ and ' development organ iia tion /U n ivers ity /lnstitu tion /; 

Govt. Department. ’ ' '
(Qualification reiaxable at the d iscretior of the UPSC in 
case of candidates otherwise well qualified. <n particular, 
the qualification regarding experience is reiaxable incase 
of candidates belonging to the Scheduled Castes and 
Scheduled Tribes for posts reserved for them).

De«ir8bl«
(i) Significant contribution in one or more fields indicated in 

- Educational Qualifications (ii) above.
(ii) Knowledge of a modern European language in addition to 

English. .
(iii) Fiair for collection, anaiysis and dissemination of 

scientific and techriological information in th<j newly 
emerging areas of science & technology.

Age iimrt :
Not exceeding 50 years (Reiaxable upto 5 years for 
Government Servants in accordance with the orders or 
instri ctions issued by the Central Qovemm'^nt).

The applications .  ̂ eligi.ble officers only may be

V v.'i
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' V a c i n t f  No'. 2  J  (INSTHUM EM T '

O fV E LO P M eN r P ftO G fU M M t) 0»1« Post,

'  S c *l«  of P *¥  : As QivBff jtjjains) Vacanqr No. 1 s tw « .

Esscntici Ctuftfffication* smf Sitjiicirienca ;
■ (A )(1) : (i) Bachoiof'u Ooffiico in Enginoofinfl/Tecl.riwogy or

et)uivMlwin from 8 rBcojjnisod Univftfsity/lnwilutxjn.

(11) B yesrs' experience in in<)iusirial/»ca<temic/F< fc 0  m uitusion* Of 
S 6T organisations out of w hKh 4  y««rt shouid ba tn the field of 
instfum«niation fe!»lin<j to instrument d«viik>j>n>tsm. Transfer oi 

know-how, market resenrch sod (tawtoprriBnt Me.

(2 )D e» ir»b le ;(i)M agtfttsD eore« inB uB in f!S j ^dm inlslrntion/M«*<-
»9e.'nant from a riK’.t<anii,Bcl UniversilY/lniitilution  

(Bj Dut>«ii #n<S Functtons :

(1) Assisiiiifl in Policy planning, devolopmenl and coordination in the 
fiald of instrutiiftrKainwi dftvelopmanl (ii) Organisina inni’kel surveyh 
for'various typus at m siruiiicnls (lii) Planning and establlshirig 
insttunieni desifln ar>d i(t;velc4 imonl centres.

Vacancy hti, J  : PHINOPAL SCIENTIFIC OFFICER fTlFAC) 2 Poets 

Sca!v of Pay : Hs 3700-5 i.l00  (Toml emoluments at the minimum of 
the acale-Rs. A 8 1 6 /-  BKCiuding KflA and CCA fts per rules).

Eaiijntijit Q u tlifica li'yn * Si P.Hfn»riisfi«e ;

fi) 8achnlor s Degroe in Enj^irieerir.g/Technolosy front a rocoQni»ed , 
Universny Of {jquiviilaril.

(ill 6  y iiirii' exjuiritence in industrial/Bcactermc/R&O i:;stitult(Mi8 ' 
and/o t Scifeficc I i  1 BCfifioioffy organisations out 0} w^ich 4  wnais 
shouid be in m e liitid of IfiKjtirtology Development, ir\dur>trial opera­
tions untj technology oc.ciuisHton, upgradation and torecasting of 

market survty oi rndi'kct devslopment.

Oesirabte : (i; Master's Degree in Business Administration or Man- 
I'jijenient from H : acogiiiswd Ursivtirsrty or equivalfmi.

(ii) C:x(>ori(4nce in marketing or in use of Cctnputem.

■ Duties : (ij Crx5i dimfiiao of tecfiiioiogy (orecaslir>g and assessment 
sturjies (ii) Study of larsj<' amount of technical tiiw a iure  on various 
tochriotogifcs in (JiKwrcnt industi les (iii) Development of data iMses on 
cliH(?reni industri.ii tech nolog ie.s joi ttte use of national planmr>g.

N ote  : ! i) fh r  :ncumtveni may hav» to travel extensively in discharge 
of (115 duties

f'i) These posts may be transferred to nn Autonomous council and the 
terms and conditions o( service may be as applicable in that council 
fi om time to time,

V s M n c y  ftJo. 4  : SF^IO R  SCIENTIFIC QFFK^ER fiRA:>F -  I ' 
(N,«,TIONAL SClETii'Cf. "X T 'E iW iifiO C S S V  Ef,!TRF.PaEfi(EUt1SHIP ' 
OEVtXOPVIEtJI BOARD) — 4  Posts.

■ Scale o f P»¥ ■ fis 3 (K I0 -4 5 0 0 /- , Total emoluments al the minimum

o ' the sceiB Rs; 3 9 7 0 /-  c*cludit>B HRA as'per rules. '

Essontiel Qualifications and Bxperumcn :

(A) (1 j_ ^ « » i t ! * l : (i).p»chclor‘s Decree in Ervgineering or Technolopy
01 M .is iei s~13i^qree 111 Science Irom a recogniscd Uinv,-,-,,iy 01 

 ̂ i:i}uivalL*ru

’ III) A years'tiitperieri'ce in iridustfv/S cB deniic /R fiB lnS iiu l'io^
,which afleiisi 2 years should (>e in (he field of indusina' 'ipchfucfil 
coniultancy. lechnolooy transfer, entrepreneurship 
fhi uuqi'i Sis-t If'put ̂  w ilt I E'tpeciHl reference to thr' development ol t>oy 
LOHi..;:" ,i"d S!■r1.al '̂^c:alo industries.

Desirable . (ij Posi-[ir.^duate Opgree in Busmess/tndustria! Man- 
agir'npni or Maste r 's  Degree in EnflinBering or Technoirnv o' 3 Dot 
toriiii; in Sc.t'nro/TecfmottHJV Ironi a recognised UnUe ?v f” pn ;‘ 
valuni. (Ill iKtice in the prepardtionoi lii,isi[i«liiv 'f: ' -i , ■
of eni't;,r(i(ieurship deveiopmem tn d  otr.o, rt-iiiiiij 
suponc-fl by publications^ different aspects of enUep-eneurship and 
Connec'fKl disnplmes-'

(B) Duties nod Fuiipttons : (i) Organisation, coordination and moni- 
jioringof I ntrcprensurship Development Pfoy.'ftinn»as{f;Qt'B;,Cat(«<-

wareness Camps (£ACs)in diHerent paiiju4i'^ih'!S«f)Uc>:iv'!,lj

' ti<w» of th» S»l*ciKm CommiU.sii 
15 T?« ptetctibad assentisl 
merB possession of t ie  9«tn» do 
for interview. Wher« the numbei'. 
to an Adv9rii8»m»nt is large itnv

■ ‘or,th(S comffiitteo to interview a; 
lAp'y rss 'tic i th» num(>er of canc: 
tiiviit on the f)asi» of quMllftcstioK 
tmum prascrtJwd in the advartise.

f6  Experiance w iil be counter’ 
demic qualifications. Complet< 
counted ns ?, years or the actuft 
less w hile  » cor.,pletBd Doctoral 
actual duration of the cour»« w)> 

17. Completed applicate 
nacruitnoant Call, 
noloey #hav(f»n. Na  
erably by registered
post o f ..... . "lata
oi applications from  cj>

' end Lakshadvjiaep Islands wi!
■ 18 Applications rocalvad 

incom ple ia  in any raspsct *1

FORMAT 0 .

Serial N um ber: □ □ □ □ □
(For Office Use only) .

1, Advertisem ent filo.: □ 0 C ‘

2. PosJ (or which applied; Q

mer-
3 ; Vacancy N o .: □ □
4. Details of Postal Order attar 

'  Postal Order No.

5. hlame in full (in block lett' 

leaving one box blank bety. 
name and surname)^

C, fa ther's /H usband 's  Name

■ 7  Date of Birth ’ Dat».
□□

8. . N ationality : □ □ □ □ □ □  "

9. Religion: □ □ □ □ O D

10 ,^ddress lOr correspondenc,
(in block letters)

11~" Nenr'esn^^a[%y^^S"tton - 

1? W h fih e r you belong to S 
(Pionso lick and if yes, atlac’ 

13 Ed-oationfil QualifiCAtionit 
(In chronological Irom:

SI. 'Exam s U n ivers ity /  ̂
No PnsSMd (nstinution/ 

8o»f«3
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GOVEMMENT OF INDIA MINISTKf OF RAILW.JS 
RESFjmCH DESIGNS & STAND,/UU)S ORGANISATl.

OFFICE ' CRIER . NO, 5 OF ^

Su.b; Relaxation of upper-age limit for 
serving railway employees for 
reoTuitme^^^ »^&^D_^_£2sts^

- in partial modification of office Order Ko .2 of 
"‘(O&it;' it has been decided by the Director Gene.ral thac, 
ter (ili'ect recruitment to all Group & "D* vacancies, 
Serving. rallv;ay e m p l o y e e s  (including employees of HK) ) 
Vho have m t in (three) years continuous se^ice .on 
5ailwavs/Ri)S0, will be given age relaxation the , 
Tieriodrof Railvray/HDSO service put in, eubject' to the 
Upper-age limit of 53 years not being .exceeded, ^nese 
Orders shall take immediate effect^ .. .

bA? H U .
Iu6kn0v^ 226011 « .

?rlie^H^ Jectt^Age Concession/76) . fo -̂ en ejslT

\ 
. ) AS.

A.

...Y

:V

4‘V-V* V

{ 1 /  '

•̂̂ vocaie

Ohtmical in tbii M^taHurgical Ch^raical Bi rent or at© ̂

■ifsr ...... . ^ ... .
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W  THE HON'BLE GH^TliAL ADMBJISTHiiJlim THIBOTIL, 

OIRCUIC BMCH, LUOKNOM

legn. I©, 213 ©f 1989 Ct)

R3#Singh and ©thers

V s .:

TJni©n @f India and ©thers

•  «

•  •

Applicants-

Respondents

/>

V

X

I, S.Bhatia, s/o late t o i  U#G*Bhatia, aged 

about 5^ years presently posted as Beputy Director/ 

Bst,t-I in the office ©f Besearch, Designs and
«

^andards Organisation (hereinafter called RDSO), 

Ministry ©f Kailways, Ludtoiow most respectfully 

sh©weth as under:- ■

1. That I aKJ presently posted as Deputy Director/ 

Estt-I in the ©ffice of Research, Designs aĴ d 

Standards Organisation, Ministry ©f Railways 

at Lucknow and have been duly authorised by ' 

Respondents 1, 2, 3 and ^ for fiiing this short 

reply in the instant^  ̂ I ha:^e gone through the ' 

petition under -Section 19 of the Central Mministra- 

tive Tribunal Act, 1985 filed by the applicants 

and thus 1 aJSJ fully acquainted with the facts and 

circuiastaXices of the case deposed below^**

2« That R.D«S,0* is a separate functional IJhit

rmŝ et
R. D. S. O., Ministry of Railway.,

^ y 3 j „ ^ H f G E N © W - 5



■A 
: 1
' ■

fc l

J

T

- 2 .

®f the Ministry of Railways (Railway B©ard) 

responsible for research, and techn^KLogical 

developments in all facets ©f railway working#

R,D»3#0# functions as advisor and consultant 

t© the Bailway Board, the Zonal railways, Pro*̂  

duction Units* Its principal aia is t© promote 

progressively standardisation ®f rolling stocky 

track, bridges and structures and all equipments 

used by the Railways* The other important function 

©f this Organisation is to undertake research 

pertaining to all spheres of railway working*

For conducting the research and development ^ __^

activities, the works are being conducted by 

Technical Directorates and Metallurgical and 

Chemical Directorate is on® of the Directorates 

which is raainly engaged in research, development, 

test & trials pertainj.ng to metals & alloys, 

rubber and plastics, paints-lubricants, ultrasonic 

testing besides rendering consultation and 

technical advice ©n these items t© Railway Board, 

Zonal Railways & Production Units and different 

design Directorates ©f R#D*3.0.,-undertaking 

developmental inspection of materials and framing 

of related standards^ This Directorate consists . 

of 2 Wings ^ one is Metallurgical and th® other 

is Chemical. Highly qualified technical officers 

and staff are required to be employed t© conduct 

the research & development work*

3,. 3&1 the Metallurgical & Ghemical Directorate,

R.D. S.O.,MiIdstryofRaaw.ŷ
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Class I  Technical' Officers are recruited by the 

Hailway Board, Ministry ©f Hallways but s@ far as 

the app©intments and postings of Class I I I  TeciiniG^L 

staff are concerned, these are made with the 

appr©val of th© Director General/I^IDSO and the 

Recruitment and Pr©moti©n Rules f©r these posts 

are als© framed by the EDSO itself and approved at 

the leval of Director General, RDSO,,

V
Ag per the old R & P Rules for the post of 

Chief Itesearch Assistant scale Rs,65o-96o(RS)/

■ now Rs,2000-3200(RPS) notified in the year 1977 

vide Office Order H©. 9 of 1977 dt, 3*.12,4.77,

©f the sanctioned posts for the above category 

were to be filled frora aiaongst the departmental 

candidates on selection basis and the remaining '

50^ by direct recruitment on selection basis*'

Y  The qualifications prescribed'for the direct
V ■ ; • , , •

recruits were Degree in Metallurgy or its 

equivalent @r Degree of I'fester of &ience in 

Physics/lhorganie Chemistry/Physical Chemistry 

.4 followed by 2 years’ experience includi.ng period

©f training, if any, in an approved establishment 

in the field of Metallurgy or allied fields OR 

first class B.Sc.CHens) in Chemistry^ ©r Physics 

with 3 years experience including period of training, 

if  any, in an approved establishment In bh® field 

©f JKietallurgy or allied field OR B.;Sc, with Physics 

and Chemistry as con^ulsory subjects with not 

less than 5?,̂  marks in aggregate followed by 

■“  ^  years experience including period of training

Bsti Wheeies 
a . E>. s . O., Miaistry of RaHw« > 

m m b ^  L U C IC N O 'V -5
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if  any in an approved establishment in the field »f 

Metallurgy ©r Allied fieMs* S© faP as the depa.i^t* 

»®Ma|L candidates weee concerned, .Sr.Research 

jissistant in scale Rs*550«900(RS) with 3 years* 

experience as Sr.Res. Asstt^ v;ere eligible fk ’ " 

pr(^mQti©n against departmental quota, Ihese Rules 

were revised in the year 1987 vide Office Order 

No. 23 of 1987 dt, 30-1 1-87Recording to which the 

IK CJETVv2îv5£2f;;;ĵ   ̂ posts of Chief Research Assistant/Ghief Inspector

(Met,) in scale Rs . 650-960(RS)/2000-^3200<RPS) in 

; the Ifet'allurgical and Cheraic.ai were to be 

. filled as foll©wss '

50 '̂ of the sanctioned posts by promotion of 

eligible departmental candidates, on selection 

basis & the remaining 50/̂  by transfer of suitable 

staff from Zonal Rlys*/frodaction Units or by 

Direct recruitment both on selection basis, 

the qualifications prescribed for direct 

recruits is Degree or its equivalent ixi 

Metallurgical aigg, of a recognised Institution 

with a minimum ©f tv̂ o years experience in 

an industrial or Hesearch and Developmental 

Organisation in manufacturing practices, 

industrial applications, material specifica­

tions, property of material and their evaluation.

■y

,A

J

S'’ The sanctioned and working strength of Chief 

Research itesistant/Chief Inspector(Met#) in scale 

Rs«2000«.3200(RPS) as on 23^8-88 i .e . ,  the date of 

placing the requisition ©n the Recruitment &ction

a. D. s. O., Ministry of RaMwR) 

4kso!xcSip L¥Cm»OW-i!
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for filling in th@ posts against t h e  d i r e c t  quota 

was as underj

Category

*^hlef Research 
Iss 1 sta n t /.
Chief Inspect®r 

scale 
Rs,2000-3200^RPS)

Sane t ioned Vterking 
strength strength

30 30

* (i )  Itepartmental ~ 17 
, (i i )  Departmental, •  5 

Candidates 
vforklng ©n 
ad-h©c basis 
against

quota \
(ii i )  Direct recruits *■ 8

These 5 posts were advertised by Recruitment ’ 

Section of R.D,*S.O* on 23>*-2»̂ 89 (Category No*2) * 

copy at Annexure-*! of the Petition#

lii all 87 applications were receiYed against 

the advertisement and call, letters were issued t®

29 eligible candidates out of which 18 candidates 

reported for test and interview ©n 21*8«89e ^he 

iselecticn ¥as t© be held ®n 2 1st and 22nd lugust, 

1989 at RpS0/Luckn®w sjad has already been held on 

21st and 22nd August, 89 and it is for the inf®r®a^ 

tion of this Hon’ble Tribunal that the written test 

’ was conducted ©n 2 1st -lag, 89 and interview ©n 

22*-8-89« 'The Selection Board have already 

finalised the selection proceedings and subiiitted 

their recoimsendations for the approval ©f "the

Remarks

There is a 
shortfall of 
7 Candidates 
from outsiders 
quota out @f 
which only 5 
vacancies were 
advertised**

iJy. Liyaw. ^
a. D . S. 0 ., M8mSii7 o f RaMway”

b '
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qualifications cannot be lowered in favour 

of the applicants because the Mministration 

can prescribe, the qualifications, age and 

experience jbi the Recruitmant and Promotion 

Rules suiting to the job requirements^

(iii )  That the departmental candidates cannot be 

allov^ed to appear for the 5 posts of Chief 

Esearch Assistant/Chief Inspector(Met,) if 

otherwise they ars not eligible for the posts 

'>r w  as per the revised M f  Rules, 198?«

(iv) That as per extant syrdersi supplementary 

selections for direct recruits cannot be 

held and is not permissible under the 

extant rules*

? '  That this application is being filed for 

. dismissal of the claim application as not maintainable 

'( but howver the answering respondents reserve their 

■; right to file detailed para-wise counter reply if

that ¥i3-l be so required#

/«> . In the circumstances &  position explaine'd 

above, the instant petition is not only devoid ©f 

any merit but also no good ground has been put forth 

by the petitioners and as such the applicants are 

not legally entitled for any relief claimed and 

the instant petition isj liable to be rejected 

and n(?t to be admitted*

Lucknow /  Deponent

PatedJ ^ ‘̂ -.8-89# 0ae«lBilMeni.-X”
R. D. S. O., Ministry of Raf3w«y»

/Unmbaf?j3u LUaCNOŴ -.#
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VERIFICATION

I , S*Bhatia, Dy.Dirfectpr/Establi^ment-I,. R.D.S.O,

Ministry of Railways, Lucknow do hereby verify that the 

contents of para 1 of the instant reply are. true to my

personal knowledge and belief and those of paras 2 to lo

are based on knowledge derived from the perusal of the

available records relating to the instant case and

legal advice. Nothing material has been concealed and

-8- ■

nothing stated therein are false,

Lucknow,

Dt, 23.8.1989.

Deponent.  ̂

iJfrectop 
a. D. S. O., of RaMwaN

]Ll?e:B*rOW-.5 ’
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competent authority and as soon as the eoBipetent 

authority appro'ves the recomendatioris ®f the 

Selection Board, the results will he notified*

It is further submitted f®r the ±nformati©n 

of this Hon*ble Tribunal that it is the policy of 

the Bepartraent that just to induct the b'sst talent 

from the open market, higher qualifications and 

lesser ag© in comparison to the departmental 

Candidates are prescribed so that along with

experienced departmental candidates, best talent
/ ■

from outsider is also available to conduct the .

highly technical works as mentioned in para 2 ; ^ "

above* As such, the departmental candidates

Cannot claim their share against the outside

quota also but can only claim their eligibility

for selection against the outsider posts provided

they fulfil the requirements of outside candidates^

9 ' WHEflEFORS, the relief sought for by the 

petitioners cannot be given for the following 

reasons

i )  That the advertisement dt, 23-2-.89 for . 

the five posts of Chief Besearch 4ssistant/ 

Chief Inspect©r(Met«) cannot be quashed 

because the post has'been advertised 

accerdlng to the approved E &  P Eules,

1987.
t ' . , , 

ii)  That in order t© attract the best talent

from the outside candidates, the _________  

Py. Mrcctor 
fiL D. S. O., Ministry of RaMw«.

' -  6  « ,  , '

I
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qualifieatieng cannot bs lowered in favour 

of the applicants because the iiminS;|tration 

can prescribe, the qualifications, age m d 

experience in the Hecrultment and Promotion 

Buies suiting to the ,1eb requirements,

Ihat the departmental candidates cannot be 

allowed to appear for the 5 posts ©f Chief 

Rsearch Assistant/Chief inspector(Ifet,) if  

othervd.se they are not eligible for the posts 

as per the revised Rules, 1987.
j

Tiiat as per extant «yrd©rs, supplementary 

selections for direct recruits cannot be 

held and is n©t permissible under the 

extant rules#

?  • That this application is being filed for 

dismissal of the claim application as not maintainable 

but how?er the answering respondents reserve their 

right to file detailed para-wise counter reply if 

that ¥13.1 b© so required* \

f^\ in the circumstances &  position explained 

a b o v e j  the instant petition is not only devoid of 

any merit but also no good ground has been put forth 

"by the petitioners and as such the applicants are 

not legall:y entitled for any relief claimed and 

the instant petition isj liable to be rejected 

and ne-t to be admitted*

t 7 -

Lucknow
Dated:

Deponent

U. D. S. O., Ministry of RatJway

/Vlnrabar̂  LUCKNOW=|
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VERIFICATION

I , S,Bhatia, Dy.Dirfectpr/Establi^ent-I,-R.D.S.O,

Ministry of Railways, Lucknow do hereby verify that the 

contents of para 1  of the instant reply are true to my

personal knowledge and belief and those of paras 2 to Ic

are based on knowledge derived from the peinjisal of the

available records relating to the instant case and

V  legal advice. Nothing material has been concealed and

A

"Y

nothing stated therein are false.

Lucknow,

Dt, 23.8.1989.

Deponent .̂

DJrectop 
fl. D. S. O., Ministry of Ra'iiwa»

,4-
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. ' W  THE CMTRaL ADMBISTRATITE THBUNAL,

' ' CIRGIJir'BEMCH, LUCKNOW'

I

Registration lo. 213 of 1989 (L)

B.WeSingh and others . «« Applicants

Vs«,

Union of India and others 6«, Respondents

I, S«Bhatj^, s/o late Siri U.C,Bhatia, aged 

about 5^ years presently post'ed as Deputy Director/ 

Sstt-I in the office of Research, Designs 'and 

Standards Organisation (hereinafter called RDSO), 

Ministry of Railways, Lucknow most respectfully'' 

showethas under; . '

' 1,' That I am presently posted as Peputy 

Birector/Estt«I .in the office of Research, Designs 

and Standards Organisation, Ministry of Railways 

at Lucknow and have been duly authorised by 

Respondents 1 , 2  3 and h for filing this short 

reply in the inst^t case* I  have gone through, 

the'petition under Section I9 of the Central 

Administrative Tribunal let, 1985 filed by the 

applicants and thus I am acquainted with the 

facts and circumstancres of the case deposed 

below®

Before dealing v/ith the para-wise :^reply,

Wf. Ohwctor

Miiijtry of Rsfl»^y!,,
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A,

J

it Is considered to place before the Hon’ble 

Tribunal the entire background/history ©f the 

Case herein as unders

2*1 . '^hat H*D,S.O. is a separate functional 

Unit of the Ministry ©f Railways (Railway Board) ■ 

responsible for research and technolegical deve-*
y , , • ’ *

y

lopraents' in all facets of railway working, B .D .S .O , 

functions as adYisor and consultant t© the Bailway 

' Board, the Zonal Railways, Production Units# Its 

principal aim is to promote>progressively standar- . 

disation of rolling stock, track, bridges ahd 

structures and all equipments used by the Railways* 

The ©ther important function of this Organisation 

is t© undertake research pertaining t©'all spheres 

of railway working*

2*2 For conducting the research and develojjment 
I, ' ■ .

activities, the works are being conducted by various

Technical Directorates and I'-Ietallurgical and Chemical

: Directorate is one ©f the Directorates which is

mainly engaged'in research,.development, test &

trials pertaining to metals & alloys, rubber and ' ■

plastics, p'aints-lubricants, ultrasonic testing
ft '

besides render in,g consultation and technical 

advice ©n.these items to Railway Board, Zonal 

Railways & Production Units and different Desigti 

Directorates of R«.D.S»0*, undertaking develspm@Btal ’ 

inspection of - materials ^ d  framing of related 

standards. This Directorate consists o f -2 V/ings -

a . D .  * 1 ,  M inistry o f
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\ ' ■ '
■ one is Metallurgical and the.other is Chemical®

\

Highly.qualified technical officers and staff 

are required to be employed to conduct the 

research &  development v/©rk»

> ' e*

2 ,3  The tremendous spurt jji the.traffic by

the turn of the century -« both passenger and

freight ~ nearly double of the present level «-

has throwi a challenge to the Organisation^

The iteps required to be iaken by the Organisa«

tion in meeting this challenge cannot be through 
\ conventional

means « which had been by and large
A

adopted s© far* The Organisation has laid dovm

Corporate goals and has outlined measures in

achieving the sarae. One ©f the important

means ©f achieving this objective is through

upgradation ©f Technology & improving the

Tectmlcal expertise of its Personnel, t® befit
sophisticated L  

the requirements of a/iScientific & ®echnical

body^which is planned to be the final shape ©f

this Organisation, In this context the

Metallurgical <3: Chemical Directorate - in

dealing with frontier areas in regard to

development ef new materials - will have t@

play,a significant role®

In the Metallurgical and Chemical 

Directorate, Class I Technical Officers are 

recruited by the Hailmy Boardj Ministry of 

Hallways but so far as the appointments, and 

postings ©f Class H I  Technical staff are

Birector 

^  D . S. O ., M in istry  o f RaiHmys 
AkiBk^ U^?t^OW-5



concemedj these are mde.with the approval of 

the Pompetent Authority t© who® the powers have 

been delegated by the Director General/RDS0 and 

the Recruitment and Promotion Rules fer these 

posts are framed by the KDSO itself,and appi’oved 

at. the level of Director General, RDSOe

2»5 '^^at in compliance t© the Gil's ©rders

,dt. 22-8-89, short~c©unter reply was filed by the 

Respondents in the Hon’ble Tribunal ©n 23-.8-89 

M  and the Hon'ble Tribunal was pleased to pass

a further order dt* 23-8-89 and as directed by the
* - 1 ; ■

Hon'ble Tribunal, this detailed reply is being

■ ' filed* ' ' , ' " , ' '

2 ,6  . A s  per old R & P Rules f©r the post of 

Ghief Research‘Assistant/I'iete scale Es, 650-9^0/RS 

(now Rs®2000-3200(RPS) notified in the year 1977 

M vide Office Order No« 9 1977, 50^ of tlie

sanctioned posts of the above category were 

required to be filled by prdsiotion ©f eligible 

departmental candidates @n selection basis and

>' the remainirg 50^ by direct recruitment ©n selec*-
!

tion basis® ,

- 2 ,7  -.So'far as the departmental candidates were

concerned, Sr.Research 4ssistant: scale Rs»550-900(^3)/ 

Rse 16 +̂0*2900(RPo) with 3 years' service as .Sr,Res«» 

Assistant were’ eligible for promotion against 

departmental quota*,

2.8  For direct recruits, the minium qualifica*^

V

Dy. Direct<̂ r Establishtnĉ v,

a .  D . SL M is is try  of-Ra^l<l''«y^
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•s tions & experience was as under?-*

. dirsct rscruitment ;

F©r QSi(Mgt^.)/SjLl^.CHet.,) : Degree in
^tallurgy ..©r its equi¥alent ,©r degree 
of Master ©f Science in 'Physics/Inorganic 
Chemistry/Physical Chemistry, ftsllQwed by 
.2 years’ experience, including period ©f 
training^ if any, iii an approved 
establishment jii the field ©f metallurgy 
or allied fields,

OR ' :

1st Glass (Hons.) in Chemistly or.
/ j %ysics, with 3.years* experience including

^  peri©d @f'training, if any., in an approved
' ‘ establishment, In the field of Metallurgy

©r allied’ fields;

.OR

B .S 3* with Physics and Ghemistry as 
compulsory subjects and with not. less than 
55% Marks in aggregate f©ll©wed by f©ur 
years' experience Including period of 
jfcraining, if any, in an appr©ved . 
establishiient in the field of metallurgy 
©r a3.1ied fields*, ' ■ ^

^  2.9  TIaese Rules were revised in the year

1̂987 -vide Office Order No,23 of I987 dated 

30-.11»87 in consultation with RDSO Class H I  

Staff- Association, according to wbich the n 

posts ©f Chief Research Asaistant/iiS$®c:S*:^*hief

■ InspecterXi^t*) scale Rs,650«960CRS)/2000~ 

3200(HPS)"in tne Metallurgical ^'Chemical

directorate were to be filled as follows:
'■ f

liethod of  ̂ t 50% ©f the sanctioned posts 
recruitment by promotion of eligible

departmental candidates, on 
selection basis <3: the 
remaining 50fa by transfer 
©f suitable staff from 
2onal Hlys»/Pr©duction Units 
or by Birect recruitment both 
on selection basis.

. . .  - . 5  «

0y. Direct <*if 'IstftbSshweni, 
D. S. O., Ministry of R.iilv*.

i.
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,:’ED30 vide Notification dt. 23-2-89, In all 87 

■■̂ applications were received against the advertise-^

/' "ment and call letters were issued-tfi> 29 eligible 

candidates to appear in the test & interview on . 

21st and 22nd Aiigust, I989 and it is f©!* the, 

kind inf©nnati©n of this H©n^ble T̂rd-bunal that .

the written test was c©nductea on 21-8-89 and 

interview ©n 22-8-89« •Selection Board have

already finalised the selectien proceedings * . But '' - 

to view ©f the H^n^hle CAT's orders dt, 23-8-S9, 

the results have not been declared® ■ '

2«11 It is submitted for the information of 

the Hon'ble T.ribunal that it is the policy of the 

I^epartiaent that just t© induct the best talent from 

the open market, higher qualifications and lesser 

age in comparison to the departmental candidates 

are prescribed so that al©ng with experienced 

departmental'candidates^ best talent from outside 

is also a'N^ailable to conduct the highly techrr 

works as-mentioned in i^ras 2 *1 j 2^2 & 2*1 

As such, the departmental candidates whoj 

is already full cann@t clai® their sharej 

the ©utside qu©ta also but can-only coj 

the selection with the outsider candi

outsider candidates prQvided they f^lM ^-

' . "  ' Y ®
requirements ef eligibility. - \ ^

©

Q.
I  %  %

given'bel0i¥f

yircct-'r 
-  S. O., I ;in{sA
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Minimum qualifications 
and/or experience:

■i) f{sr-promotion of 
,, departmental 

Candidates ' .

ii ) forxtransfer from 
2onal Railways/ 
Production-Units 
& f©r direct 
recruits#

'Three years service as

Degree ©r its equivalent in 
Metallurgical Sngg* ©f a 
recognised Institution with 
a minimum ©f tw© yearg 
experience'in an industrial 
©r He search and Developmental 
Organisation in manufacturing 
practices, industrial applica* 
.tions, material specifica­
tions, property ©f material 
and their evaluation®

2 ,10  /-fhe sanctioned and working strength of 

Chief Research AssistaJit/Chief InspectorCMet,) 

scale Hs,650-960(RS.)/2000»3200(BPS) as ©n 23-8-88- 

i*e« the date ©f placing the requisition ©n 

fiecruitment Action of RDSO for filling the. posts 

against direct recruitment quq̂ ta was as under!

Category

Chief Res*. 
Asst.t./ 
Chief 
Inspector 
(fet .) 
scale.. 
Rs«2000^ ' 
3200CRPS)

Sanctioned Vferking 
strength strength

30 There is a short-fall 
©f 7 candidates fr®m 
outsider quota out' of 
which .only 5 posts 
were, advertised*

 ̂ 1) Departmental « 17 , 
,ii). Departmental - 5

Candidates  ̂ ■
wprkixig ©n 

ad-hoc basia™ 
f̂ p̂jainst out«

i i i )  Direct 
, recruit s

8

, Fi-ve posts (1 each reserved for -S/C & i/T )

were advertised fcy the Recruitment■ Action ©f .

Oy Uirccr-'f BstabfisbmcatX,
S ,0 .,tMinistry
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I

J’aras I, II, H I ,  I? of the Ipplication call 

for no CQffliaents as it. is matter of record^

I ' . . .  • • •

5* That in reply to the,contents of Para V ©f

the Application, it is stated that the revised 

R&P Rules were notified during the year 1987 vide 

Office Order Ho. 23 of 1987 (only after consulta­

tion with the Glass I I I  Staff Association) i .e . one 

year before the actual date of advertisement and 

the Petitioners have not represented earlier 

against deletion’of M,iSc«, B.Sc. (Hons*,) &B,.3c^ ' 

from the RSP Rules for direct recruits* ^̂ ae 

Application is not within the tinie-.liinite Ag 

such, it is liable to be dismissed ©n this 

■score alone# ' ■

.6# As regards para V I(1 ), it is submitted

that the' same ca3-ls for no comments.

7. As regards i^ra VI(2 ), n© comments are ■

called for except that the posts of Sr*Research .

Asstt./Met, are filled In by promotion of, 

departmental candidates ©n selection basis,.

8* As regards para ^1(3) it may be mentioned 

that, as per revised R<?P Rules none of the depart­

mental candidates is eligible to appear in­

selection as direct recruits unless he fulfils 

the requisite qualifications and experience of 

direct recruitSf

9* As regards para VI(U-), no comments are

Oy. 'Jlrcsit-ir SstibUshmcni,

■ .S . O., I .inistry IViilwa^s
']?. ^  ’V_5



Galled for as it is a matter of record except that 

out ©f 5 p©sts advertised, one. each is reserved for 

SG & ST . ,

10« As regards pa^as VI(5) and VI(6)j the same
♦ 1 ■ . . "

are admitted as it is a matter of record*

11» The contents of para ■'̂ 1(7) are admitted,

12«, As regards para VI(8) it is admitted that 

ai*K.S«Singh and 13 others ©f the Ohemical Wing 

©f RDSO have filed an %)pliCation N©* 0*1« 20^

©f 1989 in this Hon'ble Tribunal * iSinc'e the 

Case was not contested and the reply could be 

filed on l6-.8-;89, the Hon’ble Tribunal admitted 

this Petition and have permitted the applicants 

t© participate in the selection/test. An applica-.
*

tion^has been made by submitting detailed para-^wise 

comments separately requesting the Hon'ble Tribunal 

to vacate the stay order dt« 16~8~89 as the 

circumstances and the position of the case‘of 

Chemical 5̂ ing has been fully explained in the 

written statement filed separately®

13« regards para VI(9)j it Is submitted

that a short counter was filed by the Respondents 

©n 23-.8-.89 and t]te Hon'ble Tribunal-vide order 

dt^ 23*8~89 was pleased to accept the pleas of, 

the Bespondents and ©rde'f^that since the selections

have already been conducted, it is not possible t©
. . .  • ' ^

■ hold the supplementary test* ■ They had given the 

order that the respondents may proceed with the

-  9  « -

■ K

Dy. L/iret'or BstabN*hnieni, 
D. S. O;, i linistry of K.iiifv.,
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process of - selection a.nd prepare the lists but the

results shall not be declared* This was d©ne keeping
CL7

in view the orders passed in OA No* 20^ ®f I989 

K.K,Singh ?s, UOI & Ors* Thereforej the case.s of 

b©th Metallurgical & Chemical Wing cannot be given
' J ' . ‘ .

the same t-reatment as in the case ©f fetallurgical 

Wing, selections have already been held .whereas , 

in the Chemical Wing selections have not yet been 

he3.d«

1*+* As regards para VI(10)^ the concerned; 

Becruitment and Establishment "’ Branches have ■■ 

certified thatj^the representations dt* 19«8*.89 have 

net been-received at their end'i‘ In any case the 

Petitioners are n@t eligible t© appear in the * 

selecti©n against direct recruitment quota, 

because they d© not possess the qualifications', ' 

prescribed theref©rV

15« As regards para the petitioners, ©f

the mtallurgical Wing cannot c©apare their Case 

with the Ciiesilcal Wing in view of the position 

explained in para 13 above^

16, In reply to the contents ©f para VI(|2), it is 

submitted that under the delegated powers, the 

competent auth©rity has the right t© amend the R«Sf 

B-ules at any time depending upon the need of the .

' Organisation^, The advertisement in, question is

based on the revised R&P Rules', presently in vogue

' According to these rules, the petitioners have

n© claim te the ^0% direct recruitment quota unless

©f. DIrectoi ]̂ ¥S5hmcn\, 
f l .  D .’ S. O ., I'iiaistTy of R ailrv*) 

Aiarabih, LUCrNOW-5
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they pdkssess the qualifications stipulated therefor* 

Proposals are initiated from time to tims on many 

policy matters and unless they'are ftoalised cind 

notified, no cognisence there(gf can be taken t© 

elajjn diseriiainati©n» 2h' vievz of this, there has 

been n© violatien of any constitutional guarantee 

as claimed by the petitionerse^

17* As regards para "^1(13)} it is admitted 

that the groraotion t© the ner6 promotion grade 

in the Gazetted rank is made from b©th the Wings 

i,e« Chemical and Metallurgical fr©m amongst 

the Chief Ees® Asstts®/Chief Inspectors Ghem &

Met« from a coiamon seniority list«, Since the 

50^ posts of,Chief Res* Isstt* meant for 

departmental candidates are already filled 

from the departmental candidates only and 

the 5,P©sts which have been advertised are in . 

the share of the ©utside candidates (against the 

backlQg of 7)j it is ngt undergtosd how the 

applicants wh© are entitled for promotiGn 

 ̂  ̂ under the 50^ pr©ra©tee quotia are bound t©

suffer if all the 5 P © s t s  ©f Chief P>es«,Asstt«,/

“ Chief Inspector(lfete) are filled by direct 

 ̂ recruitment against the quota mesnt for 

direct recruits by way of advt<» dt« 23«2«.89®

■ 18  ̂ That in reply to the contents of para 

VI(lif)j it is submitted that the contention ©f 

the petitioners that the posts in question are meant 

for Research Projects in the subject ©f Metallurgy

D y.’'Ztrej^or Bstablshniem,
B,. D.' S. O,, I.iinistry of RaMfixv'



alone in RDSO, is incorrect* Bein^  ̂ essentially a 

He search j l)evelopment & Standardisation Organisa-  ̂

tionj f©r different technQl©gy disciplines e,g^

Weldingj NGn«destructi¥e testlQg, Metal-Fatigue'

&  Hear, Failure Investigation, etc® a s©und back~ 

ground and knowledge in the Metallurgical 2hgg« 

is essential, irtoich a M,,Sc, Degree holder will 

net possess* This requirement cannot be compared 

with the requirements of Diesel Loc©  ̂ Works? Varanasi 

or any other Railway Unit or other Departments«

This can be best understood by the idministration 

alone based ©n past experience & future expectations, 

taking int© account the technological advancement 

©ecurring' every day. The H«S:f'Hules have been revised 

in 1987 keeping the above aspects in view,. The 

R(§P Rules framed by" other Dfepartments/Organisations 

as mentioned by the petitioners are based essentially
• ' I

©nllieir requirements and cannot be made applicable 

to-the M(SC Directorate of RDSO, This apa^t, the 

' Service Gornmissions are only recruiting agencies/

selection bodies# They de not'lay do™ Rules 

for the posts advertised by them. These Rules are 

framed and'finalised by the cencerned Departments 

strictly according t© their specific needs®

1 9 * That in reply to the contents of para VI(l2), 

it is reiterated that under the delegated powers, the 

C©mpetent authority has the right- to amend the R<SP 

Rules at any time, situation v/arrantjngv Accordingly 

the 1977 rules , were revised in 198?* It has been

„ 12 -

-  /

Dj. Mrcô or 3stab̂ l,Mein, 
D . S, O ,, I Ilnistry r i
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d©ne to Cater to the increasing needs ©f the 

advanced technology \h±oh is taking''place every 

day, h©¥Qverj without any prejudice thatseever 

t© the. serving employees« 1’© emphasise,the

Hules relating to the petitioners who have 

a claim to only % %  departmental quota? have 

net.been chajiged or revised at all»

20.6 As regards para VI(16), it may be submitted 

I that the point of r-elaxatien in the upper age limit 

may only be made applicable in such cases where 

. the invidual concerned fulfils the requisite qualifica- 

' tions & experience*

2 1 . view ©t the above and the circumstances

explained above^ the grounds and relief soughx fior 

by the petitioners are not laaintainable and the- 

/- instant petition which is not ©nly devoid of any ' 

merits but also no good ground has been put forth 

by the petitioners for anĵ  interference ©f this /

^  Hon’ble Tribunal' and as such the applicants are

not entitled for any relief claimed and the. 

instant petition is, therefore, liable to be
V-'VclU) /

dismissed#

^ . 2vs.«,. Deponent

batedJ 5  ~f«89e

.■ > -  13 -

.Ista&SsÛ-iciiV,

• . 3. O ., 1 :ir.lst,7 rt
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IsrjflGailm  ■■:

I , SeBhatiaj son of late ShjU^G.Bhatiaj aged 

abeut' 5^ years as Deputy Direct©r/Sstt*«I

in tb.6 office'@f Research, Des3’4̂ ns and StaAdards 

OrganisatioHj Ministry of Railways, Lm'kcxm d© 

hereby-verify that the contents of para 1 ©f 

the jjistant Teply are true t© toy personal 

knowledge and belief and those of paras 2 to 2 1 , 

are true based on knowledge derived from the 

perusal ®f the a'Vailable recsrds lelating to 

the instant case kept in the ©fficial custody 

of the Respondents® Kothing material has been 

concealed aJid nothing stated therein are false,.

Luclmew Depenent

\
I
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IN THE CENTRAL AOniNI3TRATIVE TRIBUWL 

LUCKNOy BENCH, LUCKNOU

O.A. No. 213 of 1989 (L)

R,N, Singh &. others »»•*.

Wersua 

Union of India & others

/Applicants

Respondents-

Rejoinder to the written statement 

on behalf of respondent Nos« 1 to 4.

The applicants most respectfully beg to

state as under •-

X .

1, That para 1 of the written statement needs

no reply.

2. That in reply to para 2.1 of the written

statement it is submitted that the metallurgical uing 

of RDSO is mainly serving the purpose of different 

testing, standardisation works together with research 

work for dev/elopment of various components, lllll these 

works are related with laboratory/scientific jobs 

for which the applicants are fully qualified and are 

Carrying out successfully®

3 .  That in reply to para 2.2  of the written

statement regarding highly qualified staff and officers, 

the present status of Met. wingh with qualification 

of officers are shown in the annexed chart from which 

it is clear that most of the officers are 8 . Sc, and 

n.Sc. (68 ,75^)  who are well competent and efficient 

to guide the Rlys & production units to transfer upto 

date technical knowhow since the-very inception of the
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lftnnexure-9

organisation for carrying out the required jobs, A 

chart showing qualifications is filed as i'Annexure No.9 

to this rejoinder.

Annexure~10

4.' That in reply to para 2.3 of the written

statement it is stated that to; cope, uith challenge of 

high passenger and freight traffic density and upgra- 

dation of technology some new sophisticated' machines/ 

equipments haua been procured uith the aid of United 

Nations Development Programme and the same are under 

operation by the applicants and some of the applicants 

have also been trained abroad as uell as in India in 

advance courses to work on these machines. The appli­

cants are’ already working skillfully and successfully 

on these sophis.ticated machines. The basic principles 

of all these machines are based mainly on the subjects 

Physics and Chemistry in which the applicants are 

qualified as indicated in the chart filed herewith.

It is further mentioned that in various scientific 

organisations, like C3IR, BHEL, BARC, n.Sc.and B.Sc, 

are preferred. A chart showing background for opera­

ting sophisticated equipments is filed as Annexure No,10 

to this rejoinder.

5, That in reply to paras 2.4  to 2 ,9  of the

written statement it is stated that there is nothing 

on record to indicate that the applicants are not 

qualified to cope with the new challenges and achieve 

corporate goals through upgraded technology and 

improved expertise. It is reiterated that the appli­

cants are fully qualified to achieve outlined objectives
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and goals®

6,  That para 2®10 of the written statement as

stated is denied.^ The statistics giuen by the respon­

dents is manipulated and false, Upto 7 ,2 .1975 ,  accor­

ding to the dapartment, there uas a backlog of 12 

posts of CRA/CI (net.)  to be filled up under 50J50 

quota of departmental promotees and direct recruits 

as per memorandum No «i,^RT/44 dated 7,2 .1975 in reply 

to the representation dated 31 ,5 ,1974  by Sri K.N.Sinha, 

3RA'(Met.}.. After 7 ,2 .1975 seven posts of CRA/CI (Met,) 

were filled by holding direct selection whereas only 

nine posts of CRA/Cl((1et,| uere filled by departmental 

promotion. Therefore, there is a backlog of 10 posts 

of CRA/CI (P'let.} to be filled up by departmental 

promotion as on 23 .8 ,1988 ,  By letter IMo.l of P1&C/ADMN/ 

Ul /17 /Wol .III  dated 1 .2 .1978  it uas decided that 50% 

future Vacancies shall be filled by direct recruits 

and 50^ by departmental promotionss Subsequent vacan­

cies should be filled alternatively by direct recruits 

and departmental promotees. Thus it  is wrongly shown 

that a backlog of 7 posts of. CRA/CI (Met.) is to be 

filled by direct recruitment. Therefore, the selection 

for direct r e c E u i t m e n t  in the present case for 5 posts 

of CRA/Cl (Wet.) is illegal and arbitrary. ^  photostat 

copy of the DG/ROSO’s memorandum i\io.A/RT/44 dated 

Annexure-11 7 ,2 ,1975 is filed as Annexure No,11 to this rejoinder,

A photostat copy of the RDSO Class III Staff issocia- 

tion's letter No. CTSA/Genl, dated 18 ,1 ,1984  is filed 

Annexure-12 as Iftnnexure No,12 to this rejoinder# A photostat copy

of the list of CRA/CI (Met.) recruited by open and 

departmental selection in between 7 ,2 ,1975 and 23,8,1988
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Mnnexure-13 is filed as Annexure No.13 to this rejoinder. A

photostat copy oF letter No.l of f1&C/aDMN/Ul/17 Uol .III  

Annexur0-14 dated t]1«2,1978 is filed as Annexure No,14 to this

rejoinder.

7e That para 2,11 of the written statement as

stated is denied. It is stated that the applicants

are fully qualified and eligible for being selected

on the post in question. They are willing to face 

the selection test atpd compete with the direct recruits 

on the basis of their existing qualification. The 

applicants have been arbitrarily deprived from appear* 

ing in the open selection by arbitrarily changing the 

qualifications .uhich amounts to discrimination in 

serv/ice. There is no rational basis for ^setting up 

\ different qualifications for the same post for uhich

the applicants are qualified for departmental promotion 

but disqualified for appearing in open selection,

8, That paragraphs 3 and 4 of the urittan state­

ment need no reply,

9, That para 5 of the written statement as stated

is denied. It is denied as alleged that the R&P Rules 

of 1987 uere changed after consultation and approval

of Class III Staff Association, It is stated that the 

association did not agree with the deletion of H.Sc* 

and B.Sc, degree as qualification for selection by 

direct recruitment under the 1987 R&P Rules* The 

recommendations of the association were ignored and 

1987 R&P Rules were amended arbitrarily by the respon-
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dents. It is further stated that the revised R&P Rules
t

of 1987 with the changed qualification were not circu-
4

lated by the authorities as per the established practice

t

in the department, . The applicants came to knou about 

the revised R&P Rules of 1987 only through the adver­

tisement in question. It is ,  therefore, denied as 

alleged that the applicaMon is not within the time 

limit,

lOe That para 5 of the uriti^en statement needs

no reply#

«
11. That in reply to para 7 of the written state­

ment, averments made in para WI (2) of the application 

are reiterated,

12. ' That para.8 of the written statement as stated 

is denied and the averments made in para VI (3) of

the application are reiterated. It is reiterated that : 

the applicants are eligible to appear in the selection 

as direct recruits on the basis of their qualifica­

tions,

13. That in reply to para 9 of the written state­

ment, averments made in para UI (4) of the application 

are reiterated,

14. That para 10 of the written statement needs

no reply,

15. That para 11 of the written statement needs

no reply.
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16, That in reply to para 12 of the written 

statement, averments made in para (8) of the appli­

cation are reiterated.

17, That in reply to para 13 of the written 

statement, averments made in para UI (9) of the appli­

cation are reiterated. The staff of both fletallurgical
t

and Chemical wings are governed by the same R&P Rules 

and are under the control of the same Director, There- 

fore the applicants are entitled to the same treatment 

as those in the Chemical w in g , '

18, That para 14 of the written statement as stated 

is denied and the averments made in para Ul , ( 10 )  of

the application are reiterated. The applicants made 

representations and personally met the Addl, Director 

General, RD30 and requested him that they should be 

treated at par with those in the Chemical wing and 

given the benefits of the order of this Hon*ble Tribunal 

passed in 0,/A, No, 204 of 1989. (l| im favour of the 

applicants in the Chemical wing*

19e That para 15 of the written statement as stated •

is denied and the averments made in para Ml (ll)  of

the application are reiterated,

20* That para 16 of the written statement as stated

is denied and the averments made in para '\JI (12) of the

application are reiterated. The Director, Ret. and Chem.

in his note No.M&C/AOMN/l 1/47 dated 26 .7 ,1988 has indi- 
Candidates with 

cated that/M ,Sc ,/B .Sc ,  degree may also be eligible.  This

is further clarified by the recommendations in the



- 7 -

X

Annexure-15

Annexure-16

Annexure-17

''Strategy for Railway Technology Development** issued 

in 3une, 1987, In the said recominendations at page 36 

para 3 . 1 . 1  and page 49 persons uith B ,Sc , /M ,3c ,  degree 

are preferred to engineering graduates for scientific 

research and development uorks.

.«
No new post of CRA/CX (riet/| has been created 

for working on neuly procured sophisticated machines/

4

instrumentse On the other hand, the present staff 

including the applicants has been trained in new techno­

logy through various courses in India and abroad for 

working on these sophisticated machines and instruments. 

Hence the claim of upgradation of technology by selec­

ting only engineering graduates is untenable becsu se

k
the work in Metallurgical wing is of scientific nature 

for which persons with Fi.Sc./B.Sc* degree are preferred 

by organisations and institutes doing scientific research 

such as Department of Science and Technology, This 

aspect is also clarified in para 4 .2 «1  at page 20 of 

the extract of ’’Restructuring of RDSO” issued in Duly, 

1985 wherein Pl&C Directorate is shown as fulfilling the 

required qualifications for important research investi­

gations of scientific nature, A photostat copy of the 

extract of "Steategy for Railway Technology Development” 

June, 1987, is filed as Annexure l\!o«15 to this rejoinder,

A photostat copy of the advertisement No,DST/3/89 of 

the Department of Science and Technology requiring 

B.Sc./I*i,Sce qualification is filed as Annexure No,16 to 

this rejoinder, A photostat copy of the extract of 

••Restructuring of RiSO” Duly, 1985, is filed as Annexure 

No, 17 to this rejoindere



I

X .

. 8 -

21. That para 17 of the written statement as

stated is denied and the auerments made in para Ul(l3} 

of the application are reiterated® It is stated that 

if admittedly on promotion to the next higher class IT 

post of Assistant Research Officer both in Chemical 

and l^etallurgical uings the said posts in both the 

uings are merged there is no rational basis for making 

a distinction in the prescribed qualifications for 

promotees and direct recruits in the louer posts of 

Chief Research Assistant/Chief Inspector, The policy 

in this regard to change the rule is ,  therefore, arbi­

trary and leads to discrimination. ■It is further stated 

that there are no specific job allotment for direct ? 

recruits on the post of CRA/CI flet. They are assigned 

same work which is being done by departmental'promotees 

on the same post. There is ,  therefore, no rational 

basis for prescribing different qualifications for the 

same post requiring same uork. It is pertinant to 

point out that respondent (\lo®4, who is the Chairman, 

was promoted to the Ot, Director level after coming 

into force of R&P Rules ,1987. He has a B.Sc, degree 

which in the circumstances makes him competent to 

conduct the selection for the post in question, that is ,  

setting the question paper for the selection test and 

thereafter evaluating the answers,^ Thus the question 

of having a degree in science or technology is not 

relevant. The important requirement is experience.

Thus the qualification relevant for the higher post is 

equally relevant for the post in question, that 

is ,  CRA/CI (net . ) .
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22. That para 18 of the written statement is

denied and the avsrments mede in para «  ( « )  of the

application are reitarated. The averments made in para

UI (14) and the annexutes in support thereof clearly 

incidate that a science degree, fl.Sc. er B .S c . ,  has been 

treated at par uith the degree in technology in various 

organisations and institutes doing research and develop­

ment uork of the same nature. Contrary averments made

V  in para under reply are, therefore, denied. This is

' evident from the advertisement of the Department of

Science and Technology, In the Indian Institute of 

technology for admission in M. Tec'h. course n.Sc, degree 

is treated at par uith a degree in engineering or tech­

nology® !k photostat copy of advertisement NoellTD/PGS/ 

1/89 published in Employment News dated 22.4®1989 of 

Annexu r e - ^  IIT, Delhi, is fi-lsd as Annexure No*18 to this rejoinder
1

23. That para 19 of the uritten statement as state(

■*' denied and the averments made in para 1/I(l5) of the

application are reiterated. The 1987 R A P  R g i g g  

changed arbitrarily in disregard of the recommendations 

of "Strategy for Railway Technology Development," and 

the letter No. Rra/GL/117/1 dated 28 ,1 .1988  from the 

OG/RDSO. R photostat copy of the said letter dated 

28 .1 .1988  is filed as Annexure No.J9 to this rejoinder.

It Is further pointed out that the staff and officers 

O f  the fletallurgical uing including the applicants uitj 

n.Sc. and B.Sc. qualification have rendered satisfactor 

consultancy and technical knowhou. on developmentd u,orkj 

end standardisation cf techniques to various zonal 

railways and production units.

Annexure-iq
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24* That in reply to para 20 of the uritten

statement averments made in parg \ll (16) of the sp pli­

cation are reiterated* It' is admitted that for the 

departmental candidates appearing in open selection 

age can be relaxed.

25. That para 21 of the uritten statement is

denied. It is reiterated that the application is

maintainable on the facts and circumstances and the

grounds mentioned therein* The applicants are entitled

\

to the reliefs prayed for therein and the application 

is liable to be allowed. In the circumstances indicated 

■above, no modification in the order dated 23.8*1989 

is called for.

l/erif ication

I. B.K. Saxena, aged about 3G years, son of 

Sri Har Narain Saxena, working as Senior Research
(

Assistant in the office of Metallurgical and Chemical 

Directorate, RDSO, Lucknou, resident of B-164/4 RDSO 

Colony, Lucknou, do hereby verify that the contents of 

paras t Xi, ---------

are true to my personal knowledge and para^ 

believed t-o be true on legal advice and that I have 

not suppressed any material fact*

Date *

Signature Sf 'the applicant*
Place s Lucknou*
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.>Ao !ii3 1̂ 6 ? (t-;) i

^<N ^  ^ ^ - A^[>4f‘(j2tkjL

_______ -  -  - .......................................,

.-t)

'  ■ U  ^

srsw

President
*t?ft

Secretary :
|jrnT?rsr#

bur Ref. No.
1 ■ t

[

1

i.

R.D.S.O. CLASrilTsfAFF ASSOCIATION

5sn^6^® W ® w t®  TOlfa^sg^€w

{ ^ M ^  sTM/Recognised)

Pr* Brahm Bev

P*C. 'PiYjarl

LUCKNOW

PIN-226011

fgf«r /  ■ ■ •

Date~...

r-| 
' i

_a W /G e n l ,

• 'v ^ ' ■ ^  i
The Mrector Generali 
RBSO, MaUnk Kagar,
lucCTOw »ii ■ . ■ :

lysir,

Bu'bj Reorultraent of OHA/CI(Met) In M&C Bte»

f h e  s t a f f  o f  M&C D t e .  b n s  r e p r e s e n t e a  e g a i n s t  f i l l i n g  tip 
o f  5  V8 0 fiii0 ie,B o f  CRA/OI(Met) t h r o u g h  open B e l e c t i o n ,  Ap p e r  
t h e  Memorandum N o, A /£ g/44  d t .  7 . 2m75(, t h e  SlUB o f  Mu.C w r e  

. i n f o r m e d  t b p t  poBtc- o f  CRjl/CI(Met) hsrve 1)6621 f i l l e a  I n  ~ 
e'x.6 eBB'l:0^^cg^rB~0 TJTM ^e ~ni5^G en~cr~TO~s ?:ITI'T>e a a S e  l p ~ 1 ^

-nerff  ̂tflgp~oTT^al"tEeiT?aI T?r~o^  ̂ ”o8 to
i '̂ l̂Trtaln~150^~ *̂e1rl:tr~ar^epart]  ̂ and oxjfBiHe .qiJota a^alaEt
fn^ufe~^eir?mdre'K; Sfter 1T5T^7~iTve vacancies of CWk/C  I (Met) 
^ r e  riTIcS, fwo^’lDy outEiae and three, by departairatsl quota,. 
tVms making tlie outBid's qiiote agBin in excess “by 11 aos«:

It is undarBtooa tbnt the selection for fS-lling 5 vcacnl 
froE outside, quota Is in pr-gresB v?hich will further disturb 
the 50t50 retio. Under tb e^e circiwistanoes, it is felt ' 
that for the eake of maintaining parity the outside ealectior; 
Bhould rend till the entire oueetion ie sorted out bc that 
the deportnsntal candidetes ere not put to loeB* 2?he roeter 
spolotion of outside f3nd departmental quote shotild be 
maintrdned end cjt ^0150 for all future promotions a£ per 
your letter nentioned above.

’ .n
It iB requested that th e mr-ittcr may be reconDidered 

and the position intimnted fc the /.esoci ation.

y ^ r o  faithfully,

.till { v }a P n ^B Y i )

V/'Go'y to: Shri S .P .S . Ahluv.'alia, CRA(Met) represeritativo 
i:£:C Dte.
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c u l t u r e

to

3.

S p e c i  f i q a l  l y ,; .an a t t e m p t  h a s  b e e n  made

1 ) c l a s s i f y  t h e  w or k  qua 1  j t y-w-j sc

and q u a n t i f y  t h e  s a m e ;

2 ) - i d e n t i f y  t h e  q u a l i t y  r e q u i r e m e n t s

of  t h e  p e r s o n n e l  t o  h a n d l e

t t h e  w o r k l o a d  a n d  s t r u c t u r e  

t h e - s a m e ;  and

3) i d e n t i f y  t h e  t r a i n i n g  and r e ­

o r i e n t a t i o n  p r og r a m m e s  t o  a d j u s t /  

u p g r a d e  t h e  e x i s t i n g  m a n p o we r .

• 7

Q u a l i t y  of P e r s  on n e 1 and  W ork  Cu . lture

I i.

3 . 1  Th e  s c i e n t i f i c  and  t e c h n i c a l  cadre ' ,  

f o r  t he  f i v e  i m p o r t a n t  ( i n s p e c t i o n  a c t i v i t y  

e x c l u d e d )  a c t i v i t i e s ,  i s  c u r r e n t l y  m an ag ed  by 

t he  t o t a l  of 1 7 46  s t a f f  c o m p r i s i n g

1) E n g i n e e r s  h  s c i e n t i s t s  ;

( i n c l u d i n g  C h i e f  A s s t s

S r 7-\ s s L s & J 1 ' A s s t s 1 <5 7

2)  D r a f t s m e n  L a b  A s s t s  27 9

3 . 1 . 1  B a s i c  Q u a l i f i c a t i o n  |

An a c a d e m i c  d e g r e e ,  by i t s e l f  do es

not n e c e s s a r i l y  c o n f i r m  t h e  r e q u i r e m e n t  as a

b a s e  ■ m a t e r i a l  f o r  RJ.D wj^'ork. E x c e p t  i n  e x c e p t i o n a l

c a s e s ,  w h e re  p u b l i c a t i o n s  a r e  a v a i l a b l e  i n  s u pp or t

of t h e  q u a l i t y  of  a t t a i n m e n t s  of ' a p a r t i c u l a r
t

p e r s o n ,  i t  i s  a n e a r  t r u e  a x i m  t h a t  a p e r s o n ,  

who has  a c q u i r e d  a h i g h  a c a d e m i c  q u a l i f i c a t i o n

f such  as  a M a s t e r s or P h . D . ,  i s  IdgI^T I Tkel  y

to  f i t  in  t h e  R 6.D w o r k .

/basic

Among t h e  e n g i n e e r s ,  t h o s e  w i t h  a 

b a s i c  e n g i n e e r i n g  q u a l i f i c - a t i o n  o f  a d e g r e e  

or d i p l o m a ,  a n d ,  s c i e n t i s t s  w i t h  a q u a l i f i c a t i o n  

of B a c h e l o r  of  S c i e n c e ,  t h e  p e r c e n t a g e  of  q u a l i f i e d  

p e o p l e  i s  3 6 % .  For  h i g h e r  q u a l i t y  o f  R^D work ,  

w he re  more t h a n  _ / q u a l i f i c a t i o n  i s  r e q u i r e d ,  such  

as M a s t e r ' s  D e g r e e  or a P h . D . ,  t h e i r  number 

i s  o n l y  a b o u t  5 0 ,  r e p r e s e n t i n g  3% .
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MINISTRY OF SCIENCE 8. TECHNOLOGY

DEPARTMENT OF SCIENCE 
& TECHNOLOGY

Ad«l No D S T /3 /8 9

?u:) Rpcruitmeni to ihe Post ot Adviset (Super Conductivityl in 
the scale of Rs. 5 9 0 0 -7 3 0 0  in DST.

The P togiam m p M nnagom ent Board on Super'C onductiv ity re qu i­
tes the services of 8 S u itab le  officer for p lann ing  C o o rd in a tin g  and 
m tm ilc iiina  I hr? losea rrh  a nd  devplopm eni a n d  app lication in  Jhe fie ld  
of super conduciive m ateria ls The Departm ent of Science an d  Tech­
nology (DSTI, as coord inator oI th is program m e invites applications, 
in the prescribed fo rm al, for se lection to the post of an Adviser (Super 
C onducliv ity) in the '■■calc ol Rs 5 90 0 -7 3p 0  The requ irem ents of the 
post and duties and fu ric tions attached are placed below  in 
A nnexure-1.'The selection w il l  be on d irect recru itm en t, basis. 
General conditions are given below.

2. A pp lica tions ol Ihe o lig ib le  o fficers may be forw arded, in duplicate, . 
to the  Under Secretary (Recti, Cell), DST, Technology Bhayan, New 
M e hra u li Road, New Delhi 110016, in Ihe  proform a given below , duly 
signed by the candidate and accompanied by ih e ir  'uplodale C.R. 
d o s s ie ^  and vigilance, clearance.

I^am e o f the  P o s t: ADVISE R (SUPER CONDUCTIVITY') ;O ne Post. 

’’z . S cale o f Pay ; Rs. 5 9 0 0 -7 3 0 0 /-  Total em olum ents at the m in- 
im ufn ol the scale is Rs. 7 2 9 8 /-  excluding HRA.

3. E *son llfll Q u a lific a tio n  &  E xperience ;

') M aster's  Decree in PhYSics/C h e m is try /E le c tro n ics fO R ) Bache- 
o r's  Degree in E lec trica l/E lec tron ic  e ng inee ring or m eta llu rgy or 
.~̂ hern'icaT't:hqinecrinq or in any a llied  d isc ip lifie  Irom  a recognised 
un ive rs ity  01 equivalent 

ii) f- i 'tre n  years experience in Research & D evo lopm en t/lndustri- 
n l/A ca de m ic  ins titu tions  a n d /o r Science & Technology organ isa ­
tions  out ol w h ich  5 years should he in a m anageria l capacity in 
p lann ing  developm ent or coord ination  of large sc ien tific  research 
p ro jec ts /S & T  programmes.

4. D esirable  :

i) Doctorate in Science or M aste r's  degree in E ngineering in a 
fliscii.'line m entioned in item (i) ol essentin l qua lificn iions  1rom a 
recognised university or equivalent

ii) Experieniy; in hand ling  guid ing and p lann ing  research projects 
or Science & Technology program m es in the  fie ld  of h igh tempe- 
ra iu r,e /lo w  tem perature superconductiv ity  or re lated fields. 

r iT ^ ln t irs  and Function.*; : —

i ) ’Coordination ol national superconductiv ity  program m e in va r­
ious in terd jsc ip lina ry areas like e lectronics, m ateria ls, in form ation  
technology, etc

iiTA ssis ting  ihrj Programme M anagem ent Board for S uperconduc­
tiv ity  and aptx  body for p rom otion of superconductiv ity  research and 
its applications in  the country.

iii) Identification , organisation, .coordination and m onito ring  of 
development program m e lor research in th is field.

ivl Preparation of annual p lans and budgets lo r d iffe ren i activ ities 
related lo superconductivity.

vl C iio i'riinntion w ith  various R6<D ins titu tinns , sc ien tific  depart-' 
m eni!, and academic in s titu tio n s  for developm ent of research in the 
fie ld ol superconductivjiy.

vi| O rganising workshop, sem inars ad conferences In the field.

G EN ER AL C O N D IT IO N S  FOR R EC R U ITM E N T

1 R e lsna tion  o f q u a lif ic a tio n s  : O oa lilica tions  for the various posts 
are rela>:abie at the d iscre tion  of the S earcn-cum -S e lection  C om m it­
tee in case ol candidates o therw ise  w e ll qua lified

2 Age ; Not exceeding 50 years as on 7 .8.1989. Relaxation upto 5 
years lo i Central G overnm eni servants, S C /S T  candidates and Ex- 
SeivicemcD^may be a llowed

3 The posl is tem porary but iiKely lo  continue.

4. A pplications should be neatly typed on th ick p la in  paper (A-4 size 
2 1 0 x 2 9 7  mm) in the form at given below.

5 Candidates should send the ir applications th rough  the ir head of" 
nn deparim ent w ith  specific ri^commendaiion. 

fi. O utstalion candidates called for in te rv iew  w ill be paid to  and fro 
firs i class ra ilw ay fa rfl by shortest ro.ute on production  of proof of 
journey such as ra ilw ay ticke t/n u m b er etc

7 Attested copies of ce rtifica tes in support of educational qualifica- 
tion.'; and expeiience and C om m unity  C ertifica te  (in case of S C /S T 
c.-indidales only) should be attached a lonqw ith  the  application.
R The candidate m ust be a c itizen of India or a subject ot N ep a l/ 
Bhutan or a Tibetian refugee w ho  came over to India before 1st 
January. 1962 w ith  the in ten tion  of perm anently se ttling  in India.

9. Canvassing in any fornu w il l  resu lt in d isqua lifica tion  of 
candidature. ' • -

TO. ComplotBd applications shou ld  be sent to the Under Secretary. 
R ecru itm ent Cell,' D epartm ent of Science and Technology, Technol­
ogy Bhavan, Ne'»»JVt8hrauli Road, New D elh i 1 1 0 0 1 6 , preferably by 
reg is te redpost in a cover, superscribed "A p p lic a tio n  for the posl of
......... '■ ta te s l by 0 7 ,0 8 .1 3 8 9 . The prescribed date for receipt ol
app lications from  candidates abroad and from  A ndam an, Nicobar 
and Lakshadweep Islands w ill be 2 1 ,0 8 ,1 9 8 9 .

11 A pp lica tions received after the c losing aate or received mcom 
p lete in any respect are liable to be sum m arily  re jected 

FO R M A T FOB A P P LIC A TIO N

Seria l Number •! 1 I I I 1
(For O ffice Use only) A ffix  

Passport 
SIJE photo

Advertisement No I I I I ( 

Posl for which applied | | |

1 ,

2 ,

3,

4
5,

6 ,

7,

8. Address for correspondence (in block le tte rs ):,

T T X Z

Name in ju l l  (in block le tte rs leaving one box blank between 
name and su rn a m e ): [ [ | | | | I I I I -I I

Fa the r's /H usband 's  Name ;

Date of B irth  ;

N a t io n a lity :

R e lig io n : [ ]

Date □ □ M o n th p Q  Y e 3 T j3 3

9. Nearest Railway S ta tion  ;

. Pin Code .

10.. W he the r you belong to (Please lick and il yes, a ttach certificate)

SC 1__ I ST r I Handicapped 1 I
11. Educational Q ua lifica tions ;

(In ch rono log ica l order from  X S tandard (S S LC / HSC onw ards)

SI. Exams U nivers ity / Year of Main Result w ith
No. Passed In s titu tio n / Passing subjects D ivn ./C lass

Board taken & % of -marks

1.

2.

3.

12 Professional Tra in ing  : ,

SI. O rgan isa tion Period D eta ils  o f
No. From  To Tra in ing

1 .

2
3.

13 Em ploym ent Record (deta ils in chrono log ica l order, s ta rting  w ith  
the firs t iob| .

Si. Nam e & Period of Designation of Nature of
No. address of the service post held work & level

em p loyer/
Instn,

From To Scale of Pay of responsibility

14 Details of research w ork /expe rience , if any, 
(Annexure, if any, should not exceed 200  words)

15. Present P a y : . '

i) Basic Pay Rs. ____________ R nvised /P re -rev iscd

ii) O ther a llowances excludinri f-IRA & CCA

iii) Total Salary Rs _______________________ .( ( I )  M 'i>)
. iv) Basic Salary expected ; Rs. 

16 Perm anent A ddress : D  
(in block lette rs) 1 -1  1

j:x  1 i 111
L ] ) 111

Ptn Codj!

17. A ny o ther in fo rm a iion  yyu may w ish  lo  add.
(in brieJ and no annexure need be enclosed)

18. D ec la ra tio n  :

I ce rtify  that the foregoing in fo rm ation  is correct and complete to 
the  best ol m y know ledge and bcl»ef and no th ing  has boon cor>- 
cealcd.^dls iorled. If at any tim e  I am found !o have concea led /d is­
to rted  any m a te ria l in fo rm a tion , my appom im eni shall be liable lobe 
sum m ary te rm ina tion  w ith o u t notfce/compensBt^on 

Place . _  Date ' S>gnature of the candidate

dovp 5 1 4 /1 0 /8 9  EN 1 7 /2 0 4 '

U« A « T*t ^  ---------
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HAUZ KHAS. NEW DELH1110016

Ph.D. Wl.Tech. WI.Sc.
n o tic e  f o r  admission

M INIMUM  QUALIFICATIONS FOR ADMISSION: 

(i) For Full-Tlm# C«ndltlR\«t

Candidales must hsve Valid GATE Score. 

( i iL ^ o r  Spontorod »nd P«rt-»lm* C s n d ld tl**
\/ n

Applications are invited lor (he lollowing Post-graduate 
p^ogremmes si IIT Delhi tor the session Commencing from July, 
1989. Detailed information is given in the Information'Brochure 
which will be supplied along with the application form:

1. D O C T O R  OF P H IL O S O P H Y  (P H .D ) (Full-tim e, 
Spor)!^or®d »nd P art-tim e)

(i) ENG INEERING DEPARTMENTS.

Applied Mechanics, Chem ical Enginetsring,
Civil Engineering, Com puter Science and 
Enginee’ring, Electrical Engineering, ' 
Mechanical Engineering and Textile  
Technology.

(ii) SCi-^^CE D EPA RTM ENTS

' Chei^nistry, Mathematics and Physics.

(iii) DEPARTIflENT OF H U M A N IT IE S  A ND  SOCIAL
SCIENCES

(iv) INTER D ISCIPLINA RY CENTRES

Bio-Chemical Engineering Research Centre, 
Centro for Atmospheric Sciences, Centre for 
Biomedical Engineering, Centre for Energy 
Studies, Centre for Material Science & 
Technology, Centre for Management Studies, 
Centre for Rural Development & Technology, 
Instrument Design Development Centre, 
Industrial Tribology, Machine Dynamics &

■ Maintenance Engineering Centre, Centre for' 
Applied Reserach in Electronics.

M INIM UM  QUAUFICATIONS FOR ADMISSION:

Waster's degree in Engineering/Technology/Sciences/ Humanities 
in respective discipline or equivalent with a minimum GPA ot 6.75 
on a lO-poini scalc or equivalent (as determined by IITD) where 
letier grades are awarded or 60.00% aggregate marks, where 
marks are awarded.

In exceptional cases, candidates with B. Tech degree or 
equivalent with excellent record (GPA of 7.50 on a 10-point scale 
or 70.00% marks) will be considered eligible for admission. 
RELAXATION

Relaxation upto GPA of 6.20 or 55.00% marks in minimum 
pualilylng criteria may be permitted for SC/ST candidates 
Sponsored candidates and those with MA degree In English for 
Ph.D. in English in the Department of Humanities & Social 
Sciences.

INSTITUTE SCHOLARSHIP FOR FULL-TIME STUDENTS

a) Regular Students with M.Sc./M.A./B.Tech. or equivalent 
qual'lication will be eligible tor scholarship @ Rs. 1800/- per
month, and

b) Candidates with M,Tech,/M.E. or equivalent degree will be 
eligible lor scholarship (3 Rs. 2400/- per month as per rules of
the Institute.

I  2 y ^ A S T E R  OF T E C H N O L O G Y  (Fu li-lim e,
[ | \ / /  and P art-T im e)

M.T>\sh. Programmes are offered by the following 
ĵ CtêartnTcnts/Centres.

A ^ ic d  Mechanics, Chemical Engineering,
Temislry, Civil Engineering, Electrical 

Engineering, Humanities & Social Sciences, 
Mechanical Engineering, Maths, Physics, Textile 
Technology, Computer Science & Engineering, Bio- 
Chemical Engineering Research Centre, Centre for 
Energy Studies,'Industrial Tribology, Machine 
Dynamics & Maintenance Engineering Centre, 
Centre lor Material Science & Tech., Centre for 
Management Studies, Physics & Electrical 
Enpineering (Combined).

Bachelor's degree In Engineerlng/Technology or Mas\er'j> ^ 
degree In Sciences In the relevant field with GPA of 6.75 on a 
10-point scale or equivalent (as determined by the IITD) 
where letter grades are awarded or 60.00% aggregate marks 
where marks are awarded.

Relaxatior^ upto GPA of 6.20 o r 55% marks in jnioimum___
qualifying criterion may be permitted for Sponsored 
Candidates.

SCHOLARSHIP

Candidate must have a Valid GATE score for the award of Institute 
Scholarship of Rs. 1000/- p.m.

3. MASTER OF SCIENCE
M.Sc. Programmes are offered by the Chemistry, 
Mathematics and Physics Department of the 
Institute.
M INIM UM  QUALIFICATIONS

B.Sc. (Hons)/B.Sc./BA in relevant field with a GPA of 6.75 on 
a tO-point scale Or equivalent (as determined by IIXP) where 
letter grades are awarded or 60.00% aggregate marks where 
marks are awarded. «

SCHOLARSHIP AND FREE SHIP;

Merit-cum-means Scholarship/Freeship are permissible to 
M.Sc. Students as per Institute rules.

GENERAL INFORMATION:

(I) Candidates called tor Ph.D. Programmes will be paid to 
and tro second class railway tare by shortest robte. 
However, this provision will not apply to sponsored and 
part-time candidates.

(ii) For Ph.D., M.Tech. an.d M.Sc. Programmes, 15% of the 
seats for SO and 7%% lor the ST candidates are 
reserved.

(iii) Three seats are resen/ed for Physically Handicapped 
persons for admission to M.Tech. and Ph.D.
Programmes together.

HOW TO APPLY

Application form and Information Brochure can be obtained from 
the A»ftt. Re0 ltU»r (PCS) by sending application tee of R i. 15/- 
by a crossed Bank Draft or Indian Postal Order only in favour of 
IIT  Delhi payable at New Delhi, alongwith a self addressed 
envelope (25cm x 1 1  cm) affixing postage stamps worth Rs. 1.40. 
Application Forms can also be had from the Counter (Room No. 
AD-236) against Bank Draft/IPO for Rs. 15/-. THE NO. AND DATE 
OF THE BANK DRAFT/IPO SHOULD BE M ENTIONED BY THE 
CANDIDATES AT THE APPROPRIATE COLUMN WHILE 
SUBSEQUENTLY SUBMITTING THE PRINTED APPLICATION  
FORM/TESTIMONIALS.

The completed applications should be sent by the candidates 
direct to the Asstt. Registrar (PGS). Indian Institute ot 
Technology, New Delhi-110 016, Those who wish to apply tor 
admission to more than one Dcpsrtmenl/Centre should make 
separate application with prescribed lee,

INTERIM ENQUIRIES Vi/ILL NOT BE ENTERTAINED.

Last date for supply of Application Forms
By Post 
At Counter

Last date for reccipt of completed 
Application Forms

17..5.P0
19..5 .89

2<.5.t9

’A o n  N o  n r O : P C S - ' l / i9

F N 4 /7 9
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Government of Indis—Minirtry of Rfiilwiys 

RESEARCH DESIGNS & STANDARDS ORGANISATION

R M 5 / G L / n 7 / 1
LUCKNOW-226011-DBt»d. 2B.1.198B

: The  E x e c u t i v e  D i r e c t o r  
. Rsi iwaN Board

D i r e c t o r
R D 5 0

Sub: Sl ra teg ) '  fo r  R a i l w a y  T ec h n o lo gy  D e v e l o p m e n t .

.{
X

■ f  Board  have approved  in p r in c ip le ,  the bro ad  c oncepts  included  in the  
abovi:-( repor t .  V ide their  M e m o  No 8 7 / E R - l / R D S O ( T e c h - 6 )  d a t e d  ' 1 1 .12 .19B7 ,  Board  

-have 4\lso set up the  Go vern in g  Counc i l  f o r  R D S O ’ to f a c i l i t a t e  i m p l e m e n t a t i o n  of the  
pl^an s l r a t e g v . J . n ^ h j ^  e,nde^;VDyr^ i l - i s  snaceafcarjf ~

e)

b)

c)

to usher in a nev; w o rk  c u l t u r e ,  w'hich aga in enta i l s  a ra d ic a l ly  
new s ta f f i n g  p a t t e r n ;

to n o m in a t e  T ec h n o l o g v  D e v e l o p m e n t  Groups for  a ch ie v in g  
synergy involv ing R D 5 0 ,  In dust ry  and C e n t r e s  of  L ea r n in g  
of H ig h  Tec h n o lo gy  A p p l ica t io n s ;  and

to n o m in a te  fvlission C o o r d i n a t o r s  for  purpose ful  and t im e -b o u n d  
i m p l e m e n t a t i o n  of the  b  missions.

enc lo sed  please f ind  2 m e m o r a n d a  v iz .  (1)  M e m o r a n d u m  for  Revis ion  
:of R & F  Rules (co ver in g  (a) above)  and (2)  M e m o r a n d u m  for  N o m i n a t i o n  of  Tec hnology  
sDevelopment  Groups and Mission C o o r d i n a t o r s  a long w i t h  t he ir  assigned dut ies  (cover ing  
(b^ and (c) above) .  A copy of the  'S t r a t e g y  f o r  Tec hnology  D e v e l o p m e n t  - D e c e m b e r  

n 9 B 7 '  is a l ready ava i l a b le  w i t h  you. Y o u r  v a lu a b le  s u g g e s t io n s /c o m m e n ts / im p r o v e m e n ts  
■on these tw o  m e m o r a n d a  m ay  please be c o m m u n i c a t e d  to  m e  by 10.2.19BB b e f o r e  these  
are  f inal ised for  submission to  the  G o v e r n in g  C o u n c i l .

(N.  A n a n t h a n a r a y a n a ) ' ^  
D i r e c t o r  G e n era l
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RE¥1510t>J o r  R&P RLA_E5 FOR NEW STATRNG PATTERN - METHODO­

LOGY AND APPROVAL THEREOF

PREAMBLE

f

)V.

1.1 Recognis ing the n eed  f o r  c h a n g e  in the  S t r a te g y  o f  Tec h n o-

lo,,gy D e v e l o p m e n t  for  m e e t i n o  t h e  c h a l l e n g e s  o f  the  21st c e n tu r y ,  the

: R ( * t D ' C e n t r e  for  the R a i l w a y s  ( R D S O / L u c k n o w )  is t o  be reorganised

to m a k e  i t  a C e n t r e  of  E x c e l l e n c e  f o r  spe cia l ised  techno lo gy  and les t  

f a c i l s i t y  end fo r  a c t in g  as the P r i n c i p a l  A g e n q y  to  e f f e c t  Synergy w i t h  

th e  In dust ry  and o th e r  advan ced  C e n t r e s  o f  L e a r n in g .  A  n ew  w ork  cul tu re

and s t a f f i n g  p a t t e r n  is necessary t o  a c h i e v e  this. ,

2. EXISTING ORGANISATIONAL STRUCTURE

2-.1 In the exist ing  R D S O  s t a f f i n g  p a t t e r n ,  the  channel  of  advahce-

( m e n l  fo r  s t a f f  engaged in R & D  A s s i s t a n t  (R e se a rch ) ,  T r a c e r  to  Senior

D e s i g n ’ As'sisiant (Standards and D e s i g n )  and  Senior  T ec h n ic a l  Assistant  
/  ' 

to C h i e f  T ec h n ic a l  Assistant  ( I n s p e c t i o n  and C o nsu l t an cy) .  C u r r e n t l y ,
' i

e n t r y  to the  lowest  stage in R e s e a r c h  and Des ign  D i r e c t o r a t e s  a r e ; at  

t h e  leve ls  of Lab  Assis lanl  end T r a c e r  r e s p e c t i v e l y .  The  q u a l i f i ca t io n s

p re sc r ib ed  at  preserit  for  e n t r y  to  t h e s e  cadres is only M a t r i c u l a t i o n .
i

Jn subsequent  pro m ot i ons  to  any g r a d e ,  no f u r t h e r  edu c a t io n a l  q u a l i f i c a t i o n  

is necessary  and only a regular  s e r v i c e  in the lo w e r  grade fo r  3 years  

w il l  be re q u i red .  Due to this reason,  q u i t e  a s izea b le  p e r c e n l a a e  of s ta f f  

engaged in these cadres are  t e c h n i c a l l y  n o n -q u a l i f i e d  inspi te of  the fac t  

t h a t  l a t e r a l  e n t r y  is p e r m i t t e d  at  c e r t a i n  t ie rs .  In the  Tec hnology  D e v e l o p ­

m e n t  P lan  r e c e n t l y  m ade  out ,  p roposals  have ,  t h e r e f o r e ,  ' been m^de  

fo r  ' in -house '  t r a i n i n g  or t r a i n i n g  in ou ts id e  in s t i tu t io ns  f o r  t h e  re q u i re d  

group o f  s t a f f  to  m a k e  t h e m  t e c h n i c a l l y  s e l f - s u f f i c i e n t  f o r  coping w i t h  

the  n ew  w o rk  cu l tu re .

.2 S im i la r ly ,  in re spect  o f  o f f i c e r s  also,  the e x t a n t  method

o f  f i l l ing  up o f  these posts does not  w a r r a n t  r e q u i r e m e n t  o f  hioh technical  

qua l i f i ca t ions .

;.,2
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Arrrixitre

I

T c c h n i c e l  and S c ie n t i f i c  r e q u i r e m e n l  o f  o f f i c c r B  and # t a f f  In the  new  

w o rk  c u l t u r e  * o p e r e l i v e  pares in th e  d o c u m e n t  I

P a re  N o  • Pegs  No .  C o n t e n t

1 .6 . 1

35

In spec t ion  s t e f f  fo r  P r o d u c t i o n  U n i t s  excluded.

Serv ic e  E n g in e e r i n g  f o r  designs in P r od u c t io n  

U n i ts  e xc lu d ed .

" i
6.2

B.3

B.3.1

B.3 .2

8.^.1

. .̂1

kh

50

51 

51

■i  fe.i ' 5 2

52

52

53

Mod.  'A '  e l l  posts E x - c a d r e .  One  l o h q - t e r m  
p r o je c t  (2 y ea rs )  to  3 to  ^ Ehort-term pro je ct s  
(<!) to  6 w eek s) .

P r o j e c t  L e a d e r s  should be P h .D  end hav e  f l a i r  
fo r  R & D  w i t h  p u b l i c a t io n s ,  e tc .  |

I

P r o j e c t  L e a d e r s  * to  have  1 0 %  f r o m  outside  
bodies « R D S O  c a d r e  a lso t o  be b p a r t .

R a i l w a y  spec ia l i s t  w i t h  6 years exper ie n c e .  
F u r t h e r  t r a i n i n g  of  6 m onth s  (as per  Anne x ur e  

'A '  of the  d o c u m e n t ) .

J^Jpto 5'^^le .cadre ,  .s t^af f /o / f ipers ,  / r o m !
'R D S O .

Q u a l i f i c a t i o n s :  \

Eng in eer

Senior  Sc+enlrHst 
G r o u p  'B'  
J A T / S A / C A

Scientist

JA  G rad e  
Senior Scale  
Gro up 'B'  
C A / S A

. . J M a s t e r s  
. . .  B ache lo r  

. . .  D i p l o m a

I . .  Ph .D .  
L .  M .Sc .

M a s te r  
. . .  Bec he lo r

F o r  in - s e r v i c e  people ,  h ig her  q u a l i f i c a t i o n  to  
be o b ta in e d  by (1)  e n c o u r a g e m e n t  (2)  | sending  
to In s t i t u t io ns ;  (3)  L a t e r a l  e n t r y  upto  ^20% et  
leve l  of  G ro u p  'B ' .  ■

i

Q u i c k e r  p ro m o t i o n s  in h igher  grades by s e l e c t i v e  
assessment .

...2



/

IN TIE H©N*1LE CEKTHAL IBMINISTHaTIVE TRIBUNAL 

LUCKMiy BEMQĤ  LUGKiW.

M.P, N®, m  Iff2 ,

IN

E.N,  SINGI .............................. AFPLIGAl'fr.

Versus

M M  m  IN iU  & ..................... . % p * parties.

0

V

SUPBLEMBKtARY APPL3C!ftT10M 

I ,  N,N, Sekgal, agei afe©ut 52 years sen ®f 
»

6feri B .l , Sekgal werkipg *as %*Birect®r ( Sstt«I ) 

in tke effice «f Researck, Besigns Sta^iaris 

irgaiiisation, (Ministry «f Railways), Manak Nagar^ 

Lucknew, beretey s®le®nly affirm and state as 

under :

1 , Tkat the •fficial a'te'evt named is w®rking

in Research, Isstgns & Standards ©rganisatien, 

(Ministry ©f Elys) Manak Nagar, Luc knew under tke 

•ppesite parties and kaving rea4 tke plea<iings in 

tke present case^a^ k® is fully c®nversant witk 

tke facts «f tk« case stated kere-in~teel®w :

2e Tkat in tke present case 5 p®sts ®f Gkief ^

Researck Assistant /  Chief Inspectcr (Met.) «??e

t« be fill®(i Ity p©sitive act @f selection f®r
•j,

wkick tke respective applic%M«ns were invitei

, . . 2



3 , Tkat requisiti®n f»r k®liing s®lecti«n 

tfer©ugM direct recruitment f«r the said 5 pests 

• f  Gkief R«s«arcfe Assistant/Chief Inspect«r (Met*) 

was placed viie register Ne* SI|^3«selecti®i^/ iatei 

23#©S«I8, All the ^ pests were anticipatsi Tacancies

e>Y\ ^
wMich •ccurrei ,^as*i the dates as indicated kere-iri«

after« First vacansy «n Sec©ni vacancy «n

2l*©if,l9, Tkiri vacancy »n F®urtk vacancy

•n  31*i7*9© an^ Fifth vacancy ®n i1ei2*91. A ph®t@-

stat® c«py ©f the sai<t requisiti®n iate^ 2 3#0S»8^

Innexurt is feeing filed herewith as Innexure I%» S>*1 t® this 
M® ft. S«*1 «

Applicatien,

That the last recruitment f®r the saM  

p®st was held in the year

5o That after the appointments ®f c«ncernei 

candidates wh© were empanelled tkr®ugh the sai/t 

direct recruitment hsli iia 1fS5 an€ lief®re the 

present selecti®n f®r the sai^ 5 p®sts, ^ m©r® 

vacancies ®ccurret which were fillet thr®ugh 

lepartmental 3iel«cti@n in August, 1fBf*

1KP©K®T
^  m̂qviT -»

Place : Lucknow*

Batei ; « Iff2«

• • «3
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y S B I F I G A T  I Q H

I, W.N* SEHGaL S L g e i. afeout.52 years ssn ®f 

Siiri D,D. Sekgal, w©rking as. By, Birect*r ( Estt#-I ) 

in tke office ef Research, Besigns & ^andards 

©rganisatien (Min* »f Railways), I^nak Nagar, 

Luckn®w d® sbe kerefey verify that tfee contents 

• f  paras 1 t® 1+ «f this affi<iavit are true t@ my 

•wn knowledge ani. n© part ®f it is false and 

nothing material has been concealed* S» held me

G#do

Place : Lucknow*

Bated s /(,«.//- 1992*

BBM ENT
^  WTfrr - J

%  m m , ~ 226011

X '
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ZiSlaiiS STi.l’ij.'fkiOS i3;i.Tl0i'i

( 53TX. V I /  ^  3EGTIGK )

Note No’./t |y "  2 1 J
A r>

c  '.p

tv :;U

1 . Designation of the post L s ^

2, Scalc of ?ay

3, No. of vacancies calcul,itc-d r̂ sJ
per i-’Ulcs (in. terns of $5 No, O'̂ '̂ - 
13 of 1981)._____________ -—

4. (a) Actual vp,canci&s >
(b) xinticipated vacancies s

— fcT^ot al vacancios ? fiV<
5, Hame of V/L-;g ,?uid Lte. ’w h c r  ̂ m ic  ht 

 ̂the vacancy (ies)are aval- y  ^ -
^lable/will be available,

6, Losignation of trie Jt . •
Diroctcr & '^y,'>irvctor unaer 
v’hora the vacancies exist/ 
will be availaole.

7, ’jihc-ther the approval of the ■» 
con-aorncd director has been 
obtained with re,,'-ard to
nu.'nber cf vacaiicicsCactual ^
and ?jaticipated),

2-, Nature of Sclucti::nC?. Specifv).

'a) I'Gpartmental sclO'Ction s

■b) liepartmeiit5‘Jl conipetitive —.
selection(as per existing 
Rd? Ptulcs).

(c) Recruitnent frca Rlys., '•
Production Units etc,

(d) Recruitment by advertise- L y
sent on rcgicnal/iai India
oasis.

■ (e) %itability  best •
(f) Trade Test.

(g) Limited Cocipotitivo sele- : 
ction from RP30 staff(as
pê " DG' s approval obtaLnedi- ;

---2/-



. : ' *

t \

•»ni-

9 . Rcservrtion, if -any Bxistiii^ Bac'ilcg ?ct--.l VncaLicics
nctur.lly tc cc

( 0 / ^  £(2, ĉôcLSell,Castes* 
Sch.TribesJ 
Ex, SGi'-yice;

KciiiU capped: 

Tot?a?

T 7

/

2  /

£). W ĵnos of eligiclG cpuTiiidates in %

:rder of seniority’,

(a) 4*gainst '-‘nrcserved Vacpncics*

(b) Against.reserved vacancies :

S.No, Name designa­
tion.

Secticn pcsign^ition of the 
^ontrollini' Officer

11« Please certify tna': "-'-e names of all the e^gibl'- 
■; have been given in c -ae of J-

(a) Departmental Competitive Selection:

(b) Where number ot eligible candidates'* ‘

i .e . less than thrê  ̂ times of the
number of vacancic? for v>hich tlie 
selection is to ce held.

12. Names vrith complete postal address If • ' '
eligible candidates v/i'̂ o are posted 
outside Lucknow or on deputation etc.
to other departments.

13. Please indicate if tj-.ere is any ;
case under H&A R̂ .iles pending or 
contemplated against the employees 
mentioned a b o v e , p l e a s e  
give details.

Dy. Di r e c t o r/E s tt^»4^

,30/Recl

;andld2tes

Section Officer/i:)-IV/¥5'.


